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passed by the latter when he is 
away in an outpost fifty miles from 
the headquarters of the batta
lion” .

Mr. Depaty-Speaker: The hon.
Member has already spoken on that 
Tbere is nothing further to be said. 
The amendment is now before the 
House.

Shrimatl Ufcihmt Menon-. I am
afraid I cannot accept the amendment.

Mr. Deputy-Bpeaker: I shall now 
put the amendment to vote.

Page 1, line 7,—
after “Assistant Commandant” 

insert—
“subject to the conditions that 

the order is passed by the latter 
when he is away in an outpost 
fifty miles from the headquarters 
of the battalion.” .

The motion was negatived.

Mr. Depaty-Speaker: The question
is:

“That clause 2 stand part of the 
Bill".

The motion was adopted. 
Clause 2 was added to the Bill. 
Mr. Depaty-Speaker: The question

is:

“Thit clause 1, the Enacting 
Formula and the Long Title 
stand part of the Bill.”

The motion was adopted.
Clause 1, the Enacting Formula and 
the Long Title were added to the Bill.

Shrimati Lakduni Menon: I beg to
move:

“That the BiU be passed” .
Mr. Deputy-Speaker: The question 

is:

‘That the Bill be passed".
The motion was adopted.

Resolution re: 
Appointment of a Committee 

to go into Pattern of 
Military expenditure 

14 *7 hrs.

COMMITTEE ON PRIVATE MEM
BERS’ BILLS AND RESOLUTIONS 

T h ir t y -F ir s t  R x t o r t

Shri Krishna Chandra (Jalesar): I 
beg to move:

“That this House agrees with 
the Thirty-first Report of the 
Committee on Private Members' 
Bills and Resolutions presented 
to the House on the 3rd Decem
ber, 1958.".
Mr. Depaty-Speaker: The question

is:
“That this House agrees with 
the Thirty-first Report of the 
Committee on Private Members’ 
Bills and Resolutions presented to 
the House on the 3rd eeexnber,
1958.”.

The motion was adopted.

14 38 hrs.

RESOLUTION RE: APPOINTMENT 
OF A COMMITTEE TO GO INTO* 
PATTERN OF MILITARY EX
PENDITURE—contd.
Mr. Depaty-Speaker: The House 

will now resume further discussion of 
the following resolution moved by 
Shri Naushir Bharucha on the 21st 
November 1958, namely:

“This House recommends that 
in view of the far-reaching 
scientific and technical develop
ments in the field of defence, a 
Committee consisting of Members 
of Lok Sabha assisted by techni
cal experts be appointed to 
examine and suggest changes in 
the existing pattern of military 
expenditure."

Out of 2 hours and 30 minutes 
allotted for the discussion of the 
resolution, one minute has already 
been taken up and 2 hours and 29 
minutes are left for its further dis
cussion today.
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I Mr Deputy-Speaker]
Shn Naushir Bharueha may continue 

bis speech
Shri U C Pttnaik (Ganjam) I 

have given noticc of a substitute 
motion

Mr. Deputy - Speaker. Let the ori
ginal motion be moved first, and then 
we can take up the substitute motion

$hri Naushir Bharueha (East 
Khandesh) The question of detenu 
assumes new aspects in a world which 
is divided by power blocs resting on 
military strength Particularly in view 
at the creation of a military 
dictatorship in a neighbouring country 
the question of defence also assumes 
an aspect of urgency

The object of my resolution is only 
to focus the attention of the House and 
of the nation on a subject which is of 
extreme importance to us all, and to 
consider our defence strategy very 
bioadly and also the question of our 
equipment m the light of oir 
very limited resources and to consider 
what impact scientific developments 
have on the present state of affairs 

•particularly, on iithmqut of aggrts 
sion as well as dcfencc

It is not my intention to offer to 
this House any ready-made solutions 
I am only asking that when there is 
yet time to think, this House may 
appoint a committee consisting of hon 
Memb rs of this House as well as 
experts who may go into the various 
questions which I shall briefly out
line No less a person than Mr
Lloyd Geoigc said that tactics ir
battle fields are governed by certain 
simple commonplace precepts It does 
not require—and I fully agree with 
him—any extraordinary talent or
genius, and I am sure a Committee of 
this House can consider certain 
broad aspects

Since the last world war, far-reach
ing developments have taken place 
This world has seen the birth of the 
atonic bomb and the hydrogen bomb 
thereafter, we have seen a very rapid 
development in guided missiles, sur
face to surface, air to surface and

surface to air We have also seen 
the advent of Inter-continental
ballistic missiles and the intermediate 
range ballistic missiles We have 
seen the development of atonic
artillery and tactical atomic weapons. 
We have seen that now we have sub
marines capable of launching inter
mediate range ballistic missiles Abo 
not so very prominently thrown into 
bolder relief is the question of 
bacteriological warfare I am not at 
all referring to the possibility of 
using outer space for aggression

Wc are quite convinced that so far 
d<> our financial resources are con
cerned notwithstanding an expen di- 

' ture of Rs 300 crores on defence ppf 
annum, they are extremely limited and 
that if we at all want to think of any 
strategy, it will, of necessity, be 
with n the compass of a conventional 
war We cannot think in terms of
atomic weapons partly because of the 
lint of policy that we have adopted 
and also because of the financial 
implications which are so wide and 
staggering that it will be futile to 
consider along that line But if our 
armed forces have any meaning, they 
should be capable of resisting aggres
sion assuming for a moment that a 
conventional war breaks out In
1957 we suddenly increased our 
military budget by Rs 50 crores 
because wc were told that a sense 
of urgency was there and that amount 
had to be spent, much of it perhaps 
involving foreign exchange Now, 
assuming foi a moment that we are 
getting ready only for a conventional 
war and that our fighting machine has 
to be geared for that purpose, even 
then certain developments have taken 
plact which require the entire ques
tion to be considered afresh

Be/oii. I say anything in the 
matter, let us assume, for a moment, 
that this country is involved in a con
ventional war The first event would 
be aggression by air This would pose 
various problems such as catching the 
hostile aircraft on the radar screen, 
communicating warning to the central
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control room and sounding an alert 
for the civilian population. It would 
pb&e the problem of the taking off of 
first line fighter aircraft for intercep
tion purposes. Then it would also 
pose problems of anti-aircraft guns 
going into action with the help of 
predictors and range finders. Of 
course, we are assuming, for a 
moment, that the bombs which would 
be dropped will not be nuclear bombs 
but only high-explosive and incendiary 
bombs, perhaps not excluding the 
possibility of gas bomb6. Of course, 
the problem of civil defence imme
diately arises involving the question 
of mass psychology. Nowadays, total 
wars do not involve only the military 
but also the on tire civil population. 
Hence it becomes a matter of ‘ 
extreme importance for us to bear 
in mind that the *home front’ must 
not crack up before the military takes 
to the field.

How do these technical develop
ments even within the scope of a con
ventional war affect us? It will be 
correct to say that in the last war 
the bombers generally had a cruising 
speed of 300 miles an hour and 
fighters had a speed round about 400 
miles an hour Of course, in the latter 
stages of the war, there were fighters 
produced in Germany which were 
capable of attaining super-sonic 
speeds. But today the position is 
that even an ordinary bomber has a 
speed approaching very nearly trans- 
sonic speed. As a result, the time 
between detection on radar and com
munication to the central control room 
and the time between the central 
control room communicating it to the 
first line aircraft and their taking off 
would be very considerably reduced. 
Also the effect of technical develop
ments in speeds would be that the 
bombers would increasingly get 
through. Even when the speed of 
bombers was only 300 miles an hour 
when a fleet of 1,000 bombers used 
to be sent on a raid, 95 per cent not 
only got through successfully but 
came back. Let us take it for granted 
that with increased speeds, the 
bombers will always get through.

Military Expenditure
The second point to be borne in 

mind is that the time for sounding 
the alert and people taking cover 
would be very considerably reduced. 
In fact, the first warning would be the 
dropping of the bomb. It will not be 
possible to send any warning, parti
cularly in view of the type of equip
ment that we might be having today.

Then, in view of the increased 
speeds both of the bomber as well as 
of fighter aircraft, the time for com
bat in air in dog fights would be 
reduced to a bare second. When the 
speed was round about 300 miles an 
hour, the fighter aircraft and bombers 
engaging had at least two or three 
seconds in which to fire an attack; 
even that time will now be reduced 
to a bare one second. Therefore, the 
question is whether the fighter air
craft would be so very useful in 
bringing down bombers when the 
bombers have attained such high 
speeds

Of course, the aim of every hostile 
Government is to pack the maximum 
‘punch’ in every sortie of aggression; 
It has been calculated that since the 
dawn of human history, about 5 mil
lion tons of high explosives have been 
dropped in all the wars that were 
fought. But today, if we consider the 
power of the hydrogen bomb, a single 
bomb can have that punching power. 
However, we are not assuming for our 
purpose that we are likely to be 
attacked with nuclear weapons. Of 
course, if we are attacked with 
nuclear weapons, there would be no 
defence. But I am assuming that we 
are having our defence within the 
framework of a conventional war. But 
even today the technique of manu
facture of the high explosive bombs 
—TNT— has so far advanced that it 
has a highly destructive power.

This raises various questions. What 
have we done so far for the protec
tion of vital installations such as oil 
and gas, atomic establishments and 
installations, docks and harbours, MU* 
way crossings and marshalling yttda.
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strategic bridges and even cities’ 
water mains. These are questions 
'which naturally have to be taken 
into considerat on. What is more, 
since the last war very great advances 
have been made in the technique of 
manufacture of incendiary bombs, with 
the result that with improved techni
ques nowadays entire localities can 
be set ablaze. This poses various other 
questions. If gas bombs are used— 
they were not used in the last war by 
Germany not because she wanted to 
respect the Geneva Convention of 
1925 but because it was felt that 
explosive bombs would do the work 
quicker and much more effectively 
than the gas bombs; but you cannot 
really rule out the possibility ot use 
of gas bombs for psychological 
reasons—if gas bombs are used, the 
damage they do is exceedingly small, 
but the psychology that they create 
would lead certainly to panic and 
disastrous results. All these possibi
lities have to be taken into considera
tion and in the light thereof the 
pattern of our military expenditure 
requires to be revised.

In view of what I have said, let us 
consider our Air Force. Should we 
have, for instance, greater emphasis 
on bombers or fighters? In the last 
war, England laid a greater emphasis 
on fighter aircraft for her own 
peculiar reasons. What is going to 
be our strategy? Of course, you can
not dispense with fighter aircraft, but 
the utility of fighter aircraft is 
decreasing very cons.derably.

Secondly, is it worthwhile investing 
money in anti-aircraft guns which 
g ve more illusion of protection than 
real security? It was pointed out that 
in the last war, it took 14,000 anti
aircraft shells to br’ng down one air
craft! That was at a time when the 
cruising speed of planes was only 300 
miles an ■ hour. With 600 miles an 
hour and the aircraft flying nearly 6 
to 7 miles high—definitely above S 
miles—-and in spite of improved 
predictors and range finders, to talk

Military Expenditure

of bringing down an aircraft by anti
aircraft guns is a sheer waste of time. 
It may be that it may score a fluke 
hit here or a fluke hit there. In spite 
of improved predictors and in spite 
of the fact that we have improved 
things like the proximity fuses—that 
is the shell need not hit the aircraft 
but even if it is within the vicinity 
of the aircraft the shell automatically 
explodes, even with this improved 
technique, it is no use having anti
aircraft guns unless you want to have 
it first for show. I am not offering 
here any ready-made solution that 
this should be discarded or that 
should be discarded. My purpose is 
to place before this House certain 
considerations so that the committee 
might go into all the various pro
blems.

Only this morning we were told 
that some anti-a;rcraft shells running 
into millions were being scrapped 
because they had deteriorated in 
storage. But, are you going to replace 
them? Is the cost worth while? Ar*> 
you going to spend more money in 
having more anti-aircraft guns which 
will be of no use? And, ard you not 
going to d:vert our limited funds to 
things which may be of greater use. 
Therefore, the pattern of expendi
ture has to change. That is what 
I desire the House to consider.

Then the question also is that the 
entire strategy of aggression or reta
liation against the enemy will have 
to be shifted from high explosive 
bombs to small incendiary bombs. 
Why? Probably, because incendiary 
bombs may be capable of creating 
equal amount of damage and they 
may be cheaper and easier to manu
facture here. A single aircraft can 
carry over 2 tons of such incendiary 
bombs. In the last war these incen
diary bombs were very light thtng« 
and you could handle them with 
ease. They were hardly 2 or 3 lbs. 
each. There are improved patterns. 
If, therefore, the shift is changed 
from high explosives to incendiaries, 
very probably you might achieve bet-
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ter results because, after all, the 
purpose of every w  attack is to 
cause the maximum damage in the 
enemy territory. Therefore, we have 
got to consider again. Because high 
explosive bombs may damage and 
jver-destrcy a thing And our objec
tive may not necessarily be to over- 
Sestroy, as is the case m atomic war
fare So all these things may have 
to be considered in which case while 
purchasing stores lor the Army we 
oay have to follow a new pattern of 
sxpendlture We may have to start 
I factory for the manufacture of m- 
:endiary bombs They are not very 
iifflcult to manufacture, they can 
rery easily be manufactured I do not 
enow whether it is done actually •

Then, also improvement in our 
varning system may be necessary be- 
:ause of the vast area we have to 
;over Then, we have to think over 
he question of our fighters being 
•quipped with rockets or machine 
;uns The latest trend is to equip 
hem with rockets They may be 
completely useless as far as we are 
;oncerned Maybe that we have to 
all back upon the old method of 
•quipping our fighter aircraft with 
nachme-guns capable of firing small 
hells All these require to be looked 
nto

Then, again, there is no use blindly 
ncreasing the number of aircraft 
Aircraft consume—particularly the 
tombers consume aviation spirit, avia- 
10*1 fuel on a very large scale. I 
•resume that in the event of war 
ireaking out—let us say between us 
nd Pakistan, though I do not think 
bat such a war will break out be- 
ause if it breaks out Pakistan will 
ie definitely very much worse off— 
iut let us assume for argument’s sake 
I is quite likely, in that event Bri

tain, USSR and the United States will 
remain neutral. They will not help 
•either side with any kind of ammu
nition or any goods capable of being 
used in war in which case we will 
net have the supoly of aviation spirit 
TOxt result might b« that within one,
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week our entire air forces will be 
grounded for want of aviation fuel. It 
is no use talking merely that we 
should have 2,000 first-line aircraft 
since we have also to see that we are 
capable of fuelling them And the 
question of storage of fuel and all 
such problems arise Unless we are 
capable of keeping our sealanes open 
for importing «uch aviation spirit, as
suming that we are capable of keep
ing the sealanes open, we cannot get 
fuel So, all these thmgs have got 
to be considered and the pattern of 
our military expenditure has to be 
altered accordingly

Now, take the case of the Navy 
Having observed the latest technical 
developments, the most far-reaching 
changcs are likely to occur in the 
Navy but that applies where nuclear 
weapons are used or where atomic 
sum-marines are used or where sub
marines capable of intermediate range 
ballistic weapons are usod. But, our 
problem is that we have to guard a 
coastline of 3,500 miles and it is al
most humanly impossible to do that 
with the limited number of our ships. 
Our strategy should be that we should 
have more of reconnaissance aircraft 
capable of keeping a round-the-clock 
watch on our shores I should like to 
know if we are investing heavily on 
shore guns, in shore batteries. That 
would be a great mistake as shore 
battery is mostly capable of flinging 
a shell only 25 miles away and the 
expenses involved would be so great 
that it is useless to have these shore 
batteries My own view is that ex
penditure on shore batteries would be 
well directed towards reconnaissance 
aircraft which would give us informa
tion quicker Our coastal defence 
should also consist of not only dive 
bombers capable of attacking enemy 
targets 200 miles away, but also tor
pedo boats rather than shore guns 
We should aiso be self-sufficient m 
the matter of manufacturing mines 
of both types, the accoustic and the 
magnetic They are very easy to 
manufacture There is nothing extra
ordinary about them. Because, in the
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event of war the ports will have to 
be defended. Mines will have to be 
sown round our ports and wc would 
have to lay mines so that hostile 
ships do not freely enter our ports

I do not know how far it is correct, 
but speaking subject to correction, 1 
think we are going to have an air
craft carrier To my mind, it is going 
to be a big mistake An aircraft car
rier would cost roundabout Rs 20 
crores

Shri U C Patnaik. We have already 
gone m for it and it is being repaired

Shri Naosbir Bbarucha I do not
know what the actual cost is, but it 
cannot be under Rs 20 crores An 
aircraft carrier is a most vulnerable 
thing in war Unless you have pro
vided it with an air umbrella capable 
of defending the aircraft carrier, it is 
of course, not worth while having it 
But, why should we have an aircraft 
earner? Is it simply because Britain 
and America have it’  Their require 
ments are different, they have tc 
guard far-flung possessions India ha'' 
not to guaid an\ far-flung posses
sions Therefore, we do not icquire 
aircraft earners And the amount 
that we spend on it may be profitably 
invested elsewhere That is what 1 
mean by the pattern of our military 
expenditure If war becomes a fact 
it would be desirable for us to con
sider exactly how within our limited 
means we can adequately equip the 
Armed Forces

Our Naval personnel is barely 7,800 
officers and men in the whole of the 
Navy and it is supposed to guard 3,500 
miles o f our coastline Therefore, we 
must take it for granted that com
mando raids and landings will be 
plentiful and our Navy may not be 
able to do much in preventing these 
The expenditure on our Navy is less 
than the expenditure of the Bombay 
Municipal Corporation All these 
facte have to be bome in mind. That 
in what I want I want that the shape

Military Expenditure

of expenditure may have to be looked 
mto But, even assuming that we 
have everything in the matter o f 
Army, Navy and Air Force, still the 
nation may crack down completely 
the moment there is war Why? Be
cause we are not ready with out* 
Civil Defence

What is our Cm ! Defence? If w l 
were considering a pattern of nuclear 
warfare, then there is- no need for 
Civil Defence, then, we have to re
concile ourselves to Fate But, when 
wc talk of conventional war, there 
is scope for Civil Defence What is 
our Civil Defence? If you ask the 
Defence Department, it will say it is 

‘ not our look-out, it is the look out of 
the Home Ministry And the Home 
Ministry is blissfully solving the prob
lem by ignoring it completely

I have* not seen a single skeleton 
chcme—let alone a skeleton scheme 

not even A R F  plan nor even a blue- 
punt of it It is high time that we 
think of this If our Defence so 
urgently requires an additional Rs 50 
crores it means that there is son e 
urgency about it If there is military 
dictatorship in Pakistan, it really 
means that we have got to be on the 
alert War may not comc But what 
is the use of the Army unless we are 
on the alert on all fronts including 
the* home front? But, we have not 
cared to have anything by way +f 
Civil Defence In total war, the 
civilian population {Hays as big a 
part and an mtergral part as our 
Army

15 hrs.

Assuming for a moment that in the 
event of war, air raids will be confin
ed to cities, I ask the hon Member— 
I should ask the Home Minister— 
whether we have the necessary orga
nisation for meeting this emergency 
I am of the opnuon that a Spedar 
Ministry of Home Secunty requires to 
be created Till then this problem 
cannot be solved Even a very ordU 
nar> civil defence organisation wetdd
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involve: first, blueprints for disper
sal of non-essential civilian popula
tion, secondly, rescue parties after a 
high explosive attack, thirdly, first 
aid parties fourthly, demolition 
squads for unsafe buildings; fifthly 
emergency repair gangs; sixthly, 
emergency fire fighting service on an 
unprecedented scale and seventhly 
camouflaging of strategic installations, 
etc. If gas bombs are used, and we 
must be prepared even for them and 
have de-contamination squads. Of 
course, I do not even contemplate 
what would happen if bacteriological 
warfare comcs.

What I am pointing out is that the , 
nation is not taken into confidence 
while we keep on spending Rs. 300 
crores on our Defence Budget Those 
civilian organisations of Air Raid 
Precautions cannot be built up over
night; it takes years of training But 
we have .lot even thought of it

The question of mass psychology ij> 
the most important thing. Thr» enemv 
can play havoc with mass psychology 
if people are not properly disciplined 
and the country would be defeated 
even before its armed forces had had 
an opportunity to strike a single 
blow Let us understand that the 
warfare cannot be carried on only 
by the defence forces. Let us under
stand that merely a strong army is 
nothing unless you have got the sup
porting nation which is well discip
lined, and can avoid panic It hat 
happened in the course of the last 
war. If you have got to take any 
lessons from the last war, it is that 
on occasions panic has caused n*ure 
casualties than high explosive bombs; 
false alarms at times have caused 
more casualties than actual attacks. 
Unless people are trained and people, 
including school children, are well 
disciplined in the event of an air 
attack, disastrous consequences would 
follow. The bombers will invariably 
get there. So, all these things have 
got to be done.

As Lloyd George said:
"War is a terrible drama mov

ing with the swiftness of a whirl
pool to its climax and ultimate 
decision. It does not leave anv 
time to improvise methods of 
help.”

That is why I have moved thu Re
solution. I want the Government to 
consider and think, when there is yet 
time to think, because in the moment 
of warfare nothing can be provided 
and unless the nation is taken into 
confidence and the nation is disciplin
ed it is futile to think that any nation 
would be capable of standing a totali
tarian warfare or to wage even a con
ventional warfare Let us hope and 
pray that the time does not come. 
But if we arc spending Rs. 300 crcrea, 
I think the time has come at least to 
consider m the light of changed cir
cumstances whether there should not 
be a shift of emphasis on o^e aspect 
of defence or the other and whether 
we should keep on merely piling up 
armour plates and not be able to use 
it These are the considerations 
which have impelled me to move this 
resolution and I hope the Govern
ment will takf> them into considera
tion

Mr. Deputy-Speaker: Resolution'
moved

'This House recommends that 
in view of the far-reaching scien
tific and technical developments 
in the field of defence, a Com
mittee consisting of Member of 
the Lok Sabha assisted by techni
cal experts be appointed to exa
mine and suggest changes in the 
existing pattern of military ex
penditure.”

Now, there as substitute motions 
It Shri Patnaik moving his amend
ment?



Shri U. C. Fafoaik: Sir, I beg to 
move:

That for the original Resolution, the 
.following be substituted, namely:—

“This House recommends that 
in view of the far reaching, 
Scientific, Technical and Organi
zational developments in the field 
of Defence a Committee consist
ing of Members of the Lok Sabha, 
assisted by Technical Experts, be 

' appointed to examine and sug- 
’ gest—

(a) Changes in the existing pat
tern of military expenditure;

(b) modernisation of the equip
ment and training of the arm-.d 
forces;
<c) co-ordination of the Defence 
Science Organization and Technical 
Development Establishments under 
the Defence Ministry with Univer
sities and Research Centres;

(d) integration of Defence with 
.national planning and reorganisa-

. tion;
(e) association of civilians with 

national defence;
(f) proper planning for defence 

purchases;

(g) revision of service conditions 
1 .of armed forces personnel, and

(h) reorganisation of the De
fence Ministry (Secretariat)."

Mr. Deputy - Speaker: There is an
other. 13 Shri S. M. Banerjee mov
ing it? He is not here. So, it is not 
moved. Now, both the Resolution and 
the amendment of Shri Patnaik are 
before the House.

Shri U. C. Patnaik: Sir, in moving 
this substitute motion I reiterate the 
importance that the hon. mover of 
the Resolution has given to the 
urgency of taking the nation and this 
Parliament into confidence about our 
defence organisation, defence pur
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chases, defence contracts and defence 
expenditure.

In the first place, I beg to submit 
that we, in this country, and in this 
House are refused information that is 
being given by the Ministry of De
fence officially to foreign countries. 
During the Budget session, I had 
drawn your notice, Sir, to several 
books published in England whica 
have been giving information about 
our defence organisation and the De
fence Minister blandly told us that 
it was not officially given and that he 
could not help if any information 

( leaks out and is being utilised by pub
lishers. I pointed out later during the 
last session through a question that 
the James Fighting Ship which did 
give all the details of our naval or
ganisation in the introductory chapter 
thank' the Government of India and 
its High Commissioner's office in 
London for the information so kindly 
supplied. Then the Ministry could 
not back out and the reply to mv 
question during last session was that 
the information had been giv^n be
cause James Fighting Ship was an 
authoritative book on naval organisa
tions and therefore, Government of 
India had officially given that infor
mation. This session I pursued thal; 
question with another question relat
ing to a six year plan which this 
James Fighting Skip had been men
tioning from year to year in the last 
two editions. It mentions about 
India’s six year programme. It states: 
“It was officially announced on 12th 
June, 1955 that the Indian Navy 
would receive from Great Britain 
more than 20 new warships within sis 
years. That includes 12 anti-sub
marine and anti-aircraft frigate, 8 
coastal minesweepers and a number 
of in-'hore minesweepers”. That it 
the six-year plan dated 12th June, 
1955 mentioned last year in the James 
Fighting Ship and this year also. The 
ships that are acquired during the 
last two years (i.e. after that date) 
have been acquired under this •)* 
year plan.
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Our question to the Defence Minis
ter and also to the head of this Gov* 
eminent is this: When foreign coun
tries are being given this informa
tion, how is it that the tax-payer of 
India is refused information about 
these purchases? How is it that Par
liament is told in reply to every ques
tion that it is a “defence secret” and 
cannot be divulged in the interests of 
security?

I now come to the airforce side. Sir, 
3>ou were in the Chair last time when 
I brought a number of magazines, 
like Aeroplane and the Flight and 
pointed out that the purchases made 
by India during the last two years 
were being given in foreign maga
zines. The Defence Minister, Shri 
Krishna Menon was good enough to 
tell us that he was not responsible for 
whatever was being found in these 
journals and that they might have 
unauthorisedly got the information 
from our suppliers.

Here is the latest addition to our 
Parliament Library, which was pur
chased only yesterday. In this book, 
A'rforces of the World, there is a 
detailed description of our entire 
airforce organization.

We understand and appreciate that 
for these international books of 
repute—as the one published by Jane 
er by Messrs. William Green and 
Jonn Fricker—it is for the Govern* 
ment of India to give all details of 
their aircraft, ships and other strate
gic defence equipment. But what 
I object to is, when we Members of 
Parliament put questions in the House 
when we refer to our ships or aircraft, 
the Ministry assumes a cloak of secrecy 

' and says that, for reasons of security, 
the manufactures in H.A.L. cannot be 
given, the manufactures in B.E.L. 
cannot be given, the broad features of 
the Defence Organisation cannot be 
given.

Sir, I come bade to this book, 'Air 
Tones of the world.’ In the first

page there is a map of India mention
ing all the military aerodromes in this 
country, where they are located, to 
that if the other country has got a 
guided missile it can conveniently 
have them as targets. The strength 
of the Air Force personnel, of officers 
and men is given. The number of 
our aircraft, the number of bombers, 
fighters etc. are also given. You find 
the types and makes given—fighter* 
bombers like Oregon, De Havilland 
etc. and bombers like English Electric 
Canberras and so on. Information 
with regard to all these varieties of 
aircraft on the defensive as well as 
offensive and training sides is all 
given.

Then, in the book itself there are 
two parts. One part is: before 1954,— 
that is, before the Air Marshal took 
over charge what were the military 
aircraft in this country. The other 
part is: after 1954—after Air Marshal 
Mukerjee took over command of the 
Air Force what are the acquisitions, 
the number of aircraft purchased, the 
firms where they were manufactured 
and so on. «

One interesting thing that I find 
here and which has not been told to 
us is that in 1956 Russia made a pre
sent of two Ilyuihins as a gift by the 
Soviet Government. Then the book 
goes on to say that Russia sought to 
interest India in the procurement of 
MIG 17, fighters and IL 28 light 
bombers at prices with which western 
manufacturers would not compete, 
but after prolonged examination of 
this equipment the LAJ*. selected an
other French type to succeed the 
Toofani. This is a very important 
statement In April last, I had read 
out to the House from a copy of Aero
plane which said that although Russia 
offered to sell us these IL 28 and 
MIG 17 at one-third the price which 
we paid for similar aircraft in France 
and England, we preferred going in 
for French and British products at 
three times the price, and it was 
stated in the British magazine that 
they were of comparable quality, that
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in efficiency the Rustfian aircraft that 
we rejected were as good as those we 
purchased from Prance and U.K. at 
three times the price.

Why have we purchased from Eng
land and France? Not because we 
have been always accustomed to those 
types of aeroplanes. You will find 
from this list that we have purchased 
from France, United Kingdom, 
Canada, United States of America, 
different types, different makes of 
bombers, fighter-bombers, fighters and 
trainers. We have got so many vari
eties, but still we are going in for 
further new types from France and 
U.K. Why are we going in for this 
museum? That is because there is 
somebody or other interested in 
purchases from private firms.

In this book you find that Russia 
made a present of some planes. We 
did not have the courtesy of telling 
the world about it. Why have we 
rubbed it in here? To show, I pre
sume, that our officers are so interest
ed in the democratic nations that 
although Russia made a present of 
aircraft we did not acknowledge it 
publicly, although Russia offered to 
give us aircraft of comparable nature 
at one third the price, wc did not go 
in for it

Mr. Deputy-Speaker; Is there any 
authority for presuming that this 
information was also conveyed offi
cially by the Government of India.

The Prime Minister and Minister of 
External Affairs (Shri Jawaharlal 
Nehru): May I just say a word, Sir, 
because I cannot stand the Member 
saying that we did not acknowledge 
it or inform the public. One—not 
two—Ilyushin aircraft was given— 
supposed to be given to me per
sonally—and ^  was announced by 
beat Ot drums all over the place. I 
do nOt know how the hon. Member 
thinks that it was not announced or 
publicised. It was publicised greatly 
in every newspaper. I referred to it

in my speeches. There was a public 
function accepting it at Palam Aero
drome. I accepted it publicly and I 
thanked the Ambassador for it  All 
kinds of things happened. And, may 
I say, it has nothing to do with Air 
Force as such. Ilyushin is a type of 
aircraft like Dakota, only somewhat 
better and slower, and it is not good 
for any kind of fighting force.

Shri U. C. Patnaik: I am grateful to 
the hon. Prime Minister for having 
corrected me. We are glad that our 
country had acknowledged the receipt 
of that aircraft. But my question 
still remains unanswered, namely, 
when we were offered at 1/Srd the 
'price fighters, fighter bombers and 
bombers of the same variety as those 
which we purchased from United 
Kingdom and France and we purchas
ed them at three times the price, we 
in Parliament are entitled to know 
why wt» turned down that offer

Apait from that, there is another 
thing in this book which has been 
recently published. You get here the 
details of the manufacture in .H.A.L. 
In reply to several questions in Par
liament, wc were told that the manu
facture programme is too secret a 
thing and that it cannot be given 
out, whereas all such details ar»» 
given in this book.

Our defence purchases from outside 
are kept confidential. Some of our 
ammunition purchases have been 
recently considered by two expert 
committees set up by Defence. You 
remember, Sir, about the ammunition 
contract with the Oerlikons, the con
tract for sale of ammunition to us and 
for giving us the know-how at our 
Khamaria factory for which we spent 
crores of rupees. The Swiss came in 
1950 and till 1988 they have not suc
ceeded in the manufacture of the 
major calibre ammunition. In the 
minor calibre ammunition, there are 
two qualities—AP/I and HE/I. The 
Oerlikons have juirt established HE/I 
manufacture, which is defective. They
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have net yet gone in for AP/I manu
facture. Eight years have elapsed 
since that agreement for which we 
have spent en ra , still we have not
bad 40 mm. In regard to 20 mm we 
are not even today , having AP/I 
manufacture.

Even regarding the HE/I manufac
ture, I understand that some of our 
barrels have broken and some of our 
aircraft have also suffered by the use 
of that ammunition. Apart from this 
contract for manufacture, we went in 
for another contract whereby we 
purchased from them a huge lot of the 
ammunition. It was published in one 
of our weekly magazines about June, 
1954 that we had gone in for “dud” 
weapons. I do not know what steps' 
th«‘ Government took all these years, 
but last year two expert committees 
were appointed We find from the 
newspapers of last month and the 
month previous to that, that both the 
■expert committees have found that 
the ammunition was bad The first 
committee, which had on it, a repre
sentative of the Defencc Science 
Adviser, has it seems, according to 
the newspaper reports, definitely stat
ed that the ammunition was “dud” 
and “hazardous for use" even at the 
time we purchased it. Subsequently, 
another committee of subordinate, so 
called, experts was brought in to say 
that the ammunition can be repaired 
if some modification is made. Accord
ing to the newspaper report, the 
ammunition is short of 5 gms. of 
explosives, it is short in weight, and 
if the ammunition is reopened and 
that weight is added, it will be all 
right for some time, So, that is our 
big purchase and big contract with 
Oerlikons

Today, the hon. Deputy Minister 
war kind enough to reply to my Call
ing Attention Notice. He made a long 
13-page statement. It is fairly con
vincing as far as it goes, and I hope 
that after perusing the contracts and 
totter things and examining the ante
cedents at those fixms, Parliament 
will be given the satisfaction, that

these five contracts recently given are 
genuine. But then, in view of the 
Oerlikons corftract in Switzerland ten 
years ago, in view of the purchases 
made through those retired British 
officers, Sir James Marshall Cornwall 
& Co. and S. C. K. Agencies—we mip£ 
bear them in mind—we hope that thq 
present contracts are of a better 
nature. Let us keep an open mind on 
the subject. But we have to examine 
them even now. We must examine 
the antecedents of those firms and find 
out whether they are having the 
know-how, because we have discover
ed that the major contracts with 
Oerlikons for Ambemoth and 
Khameria have proved flops. They 
have not been successful.

As I was telling the House, in 
England the White Paper mentions 
everything about the defence orga
nization, defence equipment and all 
that . You know that in the British 
Parliament, the Prime Minister has to 
lay on the Table, along with the 
defence budget, an outline of the 
future policy, central organization for 
defence, etc. presented by the Mini*-1 
ter of Defence. They give all the 
details of the defence organization, the 
strength of their units and all other 
details. In their annual budgets also, 
they gave details as I have shown 
from time to time. We were replied 
to by the Treasury Benches tha* 
though it is necessary for England i* 
is undesirable for India to publish all 
these things. Evidently Government 
thinks it is undesirable to give out 
these facts to Parliament, although 
foreigners are getting detailed infor
mation about them through official 
hand-outs. I come to one small 
matter. On the 1st ot August, 1958. 
only four months back, very big 
changes have been made in the 
defence organization. Instead of 
three Lieutenant-Generals, substan
tive, and two Lieutenant-Generals 
officiating, you have now got IS 
Lieutenant-Generals. On the Slat 
July last, just a few months ago, you 
had only a few Lieutenant-Generals.
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Now. the number of Lieutenant- 
Generals has gone up to 13. The num
ber of Major-Generals—I would not 
like to go into file number—has 
increased by 20, and the number of 
Brigadiers has also increased. Then, 
in these promotions, people from the 
23rd rank as Brigadiers have been 
taken over to the first rank as Major- 
General, with the result that we hear 
that there is great dissatisfaction in 
the ranks of senior officers holding 
charge of brigades. This is a very 
serious position.

A number of posts have been creat
ed, and not only created, but on the 
1st August the number seems to have 
been enlarged, because you cannot 
have the army commanders and the 
corps commanders only as Lieutenant- 
Generals whereas the others have also 
become Lieutenant-Generals. So, 
within a few months before the 
budget, some four or five of them will 
become full Generals, with the result 
that you will have the General him
self as a Field-Marshal. That will 
bring us again to the Navy and the 
Air Force in the higher commands. In 
the Air Force the Air Marshal will 
become the Chief Air Marshal and in 
the Navy the Vice-Admiral will 
become Admiral. All these things are 
going to happen. How is it that our 
Minister in charge of Defence who is 
fighting our battles in foreign coun
tries does not care to see these things 
and to see the repercussions of these 
things—these enlargments and pro
motions—and see what things are 
likely to become in the future and 
what will be the future implications 
and how the country will bear such 
future expansions.

I submit that the pay, conditions of 
service and the amenities of the other 
ranks—fehe NCOs and the JCOs and 
othe?<>$BWer categories, have not been 
impaMfed or revised. Their grievance 
is that when during the British rule 
they were paying four, three and two 
annas tor regimental funds, they are

now paying Rs. 13, Rs. 9 and Rs.’ 7 
respectively to the regimental funds. 
They are not consulted about the 
expenditure. The OC incurs the
expenditure and then the amounts 
collected are not checked by anybody. 
There is no audit for these amounts. 
They are called “compulsory cuttings” 
from the salaries, and in spite of these 
compulsory cuts, the '‘contributors” 
are not consulted in regard to the 
expenditure, and every battalion and 
every regiment has huge amounts to 
its credit. The question is, who is to 
look after this.

You know, Mr. Deputy Speaker, 
,Sir, that as a Member of this House on 
this side, you had once argued about 
the VCOs—the Viceroy’s Commission
ed Officers—a cadre which does not 
exist in any other country. That sys
tem was brought in to help young 
British officers coming as Lieutenants 
or captains in contacting the men of 
the army. When the Viceroy left, 
that system was changed Our Gov
ernment made a change. The VCO 
became a JCO, but the number of 
JCOs is continuing and is at the same 
level all the time. At the platoon 
level, at the company level and at the 
battalion level, you have still the 
JCOs there. What has been the JCO 
hoping for all these ten years? He 
was hoping that this anomalous posi
tion will be done away with after 
Independence came. The JCO was 
hoping from time to time that he will 
be absorbed as a platoon commander, 
as a company commander and so on. 
But now, you have increased the 
number of Regular officers recently. 
You have increased and converted the 
number of TCOs, ECOs and the 
SSROs recruited during the war with
out any medical cert;ficate, and given 
them regular commissions. I need 
not mention the number of regular 
commissioned officers because accord
ing to our Government it will be 
giving our enemy an idea of our 
defence strength, but then I can tell 
you that 90 per cent, of the regular 
officers, of short service commissions
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and temporary service commissions 
and also emergency service commis
sions were to be discharged from year 
to year, because they had been 
recruited on a temporary basis. They 
were gradually to be discharged. But 
then, instead of discharging them 
from year to year, we have now sud
denly made them regular. This new 
change has taken place, I believe it 
was also made on or about 1st 
August.

Sir, suddenly, all these temporary, 
emergency and short service commis
sions and all those who had been taken 
without qualifications, without health 
certificates, etc., and about whom we 
have been asking for their discharge 
and utilisation in civil life, have been 
put in the regular commission, and 
have got over the heads of many of 
the regular commission holders, with 
the result that in the senior ranks, 
there is bound to be dissatisfaction, 
because people who were temporary 
have been taken over the heads of 
permanent people.

Among the junior ranks like the 
junior commissioned officers, there is 
also a complaint that those people who 
were due to go away have been con
firmed as regulars. I would not go 
into the psychology of it for lack of 
time, but then it is high time that our 
Defence___

Mr. Deputy-Speaker: Is he finish
ing soon?

Shri IT. C. Patnaik: Yes, Sir: in a 
few minutes. I would point out that 
this is a subject which requires days 
and days together. We are spending 
50 per cent, of our revenue on defence 
and today defence is the most impor
tant subject.

Mr. Deputy -Speaker: He should not 
spend those few minutes on those 
points.

Shri U. C. Patnaik: Then there is a 
very major aspect. Our Government 
Aould know what are the superior 
weapons, and what are the fighting 
advantages of our potential enemy.

Military Expenditure 
When we spend Bs. 300 crores annual
ly on defence, we must know that 
there is a potential enemy for whom 
we are spending. If we recognize 
that there is a potential enemy, we 
must try to know what are the 
weapons of that enemy, what are the 
troop dispositions and what are the 
bases and what is the likely mode of 
attack, in order to formulate our 
strategy of defence. I had the mis
fortune to put this question to the 
Defence Minister in a certain consul
tative committee, and he told me that 
he was not concerned with troop 
dispositions, that he is not concerned 
with the weapons of other countries 
and that he has left it to the Chiefs 
of Staff. I have the highest regard 
for the Chiefs of Staff; they are 
patriotic Indians and I have nothing, 
to say against them. But every mem
ber of the armed service has got an 
inclination for the particular branch 
of organisation in which he was train
ed 20 or 30 years ago. If you put in 
his hands the entire re-organlsation 
of the country and the preparation for- 
the country’s defence, it is a very 
serious disadvantage to the country, 
and to the other branches.

I had to give the hon. Minister a, 
copy of all that I had gathered from 
various papers about weapons, bases 
and troop dispositions of a potential 
enemy. Ultimately, I am glad that 
the Ministry has examined them and 
found that they were correct. Regard
ing guided missile bases, on the 14th 
April this year, Russia has taken 
objection against the bases in Pakis
tan. This information is given in a 
note which is published in the Asian 
Recorder found in our library. It has 
given details about the guided missile 
launching bases and air bases for 
superior type of aircraft—B-47 and 
B-52—that Pakistan has got from 
America. Russia gave a strong note 
of warning that there are guided mis
sile bases at Quetta, G’lgit and Pesha
war, and at many other places bases 
are being constructed with the help- 
of American army engineers and 
with the help of Omand, Farnswortin
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■and Wright, an American firm. 
Russia has also stated about bases for 
superior type of strategic aircraft in 
the regions of Karachi, Kohat, Pesha
war, Quetta, Gilgi't, Risalpur and 
Sargodha. Russia has said that these 
bases which are 4 K.Ms. long meant 

.for heavy Jet bombers as well as the 
guided missile bases in Pakistan are a 
menace to the security of Russia and 
so Russia will take steps to counter- 

•act against that menace. That was on 
14th April, 1958.

If these launching grounds and air 
bases are dangerous to Russia to such 
■an extent that Russia has taken objec
tion to them, does India consider that 
they are not a source of danger to 
us? I know we have got great trust 
in America’s good wishes for us and 

-our great hope that America will not 
allow Pakistan to use these weapons 
against us. But wc ask the Defencc 
Ministry, we ask the Prime Minister 
of India who is responsible not only 
for development, but for the defencc 
of the country: If tomorrow, there is 

•an attack with guided missiles on 
certain towns of India and ccrtain 
industrial centres or by Bombers of 
the B-47 and B-52 aircraft, if there 
is panic throughout the country, 
there is no civil defence organisation, 
what will be our position? It is trur 
'that we have probably a sort of hope. 
Just as we hope that America will 
not allow Pakistan to use the weapons 
against us, we also hope that 
Russia and China, in their own inter
ests, will come in and try to come to 
our rcscue at least to safeguard and 
to see that these bases are not 

-occupied by America. We may have 
those hopes, but posterity will cer
tainly blame our high command here. 
Posterity is bound to lay the blame 
on our Prime Minister later on. There 
is only one man today in this country 
and in his name the entire adminis
tration is being run—posterity will 
have the right to say that the Prime 
Minister jeopardised the security of 
-this country.

IMS Appointment of a Committee
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Shri Raghnnath Singh (Varanasi): 
No, no.

Shri U. C. Patnaik: Even if Russia 
and China came to our rescue, there 
'will be a fight and India will become 
the arena of warfare.

Mr. Deputy-Speaker: Why should
posterity tell that? Even now he is 
being told.

Shri (J. C. Patnaik: I am antcipat- 
ing what posterity will say.

So, all these things have got to be 
considered. The day before yesterday, 
I made some suggestions for integrat
ing our national development with 

r military defence and the Prime Min
ister was kind enough to agree that on 
the technical side it can be done, but 
on the rank and file side, it cannot be 
done. Even then, I would appeal to 
the Prime Minister to think over how 
to integrate and how to have a civil 
defence organisation. Otherwise, in 
the event of an attack, in the event 
of bombardment, all these big pro
jects, factories and towns will all be 
in danger. So, let us try to re
organise our defence forces* and to 
integrate them with the civilian life, 
.so as to save our money and to see 
that our country has a strong defence.

T^rwr fa? : srqTtqw 
TTnpff #  fo r  % *  at

argar *‘?rr fcfa* if f g
5T$f i % . . .

<wrwwr : nrr# ftrfc %

?ftf3W«TT I

^  sr?»T £ir i

% Sfipq qf qg «P|£TT | fo  
xm  sicT wr*rf % *  w  ^  3  

g f r  ffosrp r %
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w t  fRf^ *m  nar-H^r ^  ^ 1 ?»r 
*râ  îT T6TT spXrft | I |W f̂ <ft tft 
^r qr ?nwt ^ rt ^ t  1 «f«R 
?W ifStt ?fT$ 5 sq"k fWRT wt*tt J«r 

n »«a n w ^ ^ ru n : ffrq em  
^«7T«m5*TiTfttTtf I^^SRT^n 
g ft; wr mr€t $ fa ?*n̂  3m ^  
*nf«w?rra *n r ?T vftx. ^rr| f«p»ft 

^1 f̂t srtr «rns*m ^tt i 
w*tr 5-cr : v t f  vnsflm  *f><<it ^  ?rt 
^  %5ft r̂ fqrer aft yaj ?twf» *rr 

5t ?rf?TT ̂  ̂  % irrr $r
?t =5H5m I I 4 P«^t V̂ TT
,fl̂ rT $ fv **t *ftr ?*irt 3*rreT It â rar 

^Nt frt?^ t

put fir ^  ^ «nft ww ^ rfN 
*fpi qffr # <preWxisf
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fvrr t t  %f\x grat ^  ^  ft> w  * t *w- 
fcrw * *  tft | aft <rm ?t 
| *ftr: % sfftr f t  *mft I* i

w$ ^foronr $r w m r  <w qg^t «ft i
WT* 3W fftu T  K V r f l  ^T^ft 3JT T ft

I  tft &  f t  f t  «mrar f t  spt w f 
T5, w f  *r ?*r *ft wqtft Tan tft jt r  ifr  
wrewr w i

wtt ft $ fa sr* arm 3
tfegW R «TT ftniT ?T> *TW
ftrfi 5o,o«# $  *frr xim  m*n %

i ̂ fwr^Ffr vN - 
f t *  t *  * f t  r m r  * r m  $ t t  r r c r  

tot ( sror >pre®r jj?  «rr fa arrarr % 
«rra- * #  f t w  * f t  ? flr  «ft, r ^ w w  *r *flr  
% w  *if fttf*r «Pt *fi? q f t  afV i qn’ft̂ RT 

*HH apt nmr 5ft JffTTOt 'T-TT

ft: *rercr v % * z  ’twsrsfl fc-
ft; v & K  ?fT5 m grcft %• <rm 

^  jpptt s»?5T  *ft, w r r  tfi 
«fT a f t f r  orfs^W #  f 3 I K  | f  « ft  I ’R P T  £ R  
=^T f t  «TT J f f t  # 3 3 * ^  f  I 5*T 5 r i l ^ R q  
%5fr f  Trr^fl- T e n  o t t  =ft
f t |  i ? ?o o  * v r  JrfJTsnfrrfsri) & tt V  

fcfan?r ?r v t  $ %ft>q fo x  tft f*r «re 
s rn **r»r xz f  i v *r f> w  ^ r r  f t :
7^r tot ft fa  g*rrO ?j/rerr 3 W *t srr 
q2fr»ft^ii ? r t  ^nfw, *rc*-
JtTf'T TFT ^  =*rfk7, «r>
«rnwT t̂ht ^nf?5- ? m  gt? 
s*r trr^ft ^  ?<t *fr

m s*t snnfi- m^rcfr t  **?■ '<s *i^fr qr 
TO# HP S i

^  ’ ngnT g ft? +*r ^  w  Hrrw? % 
8[*p ftr«T«jTi fft’rr ^rrfe$ i r*t % 

f w  n  ?trt % f%t>ar?TT s t t ^ i
xftK  <Tnr ft:^ m  « ?T»j ?n?t ^  fsrfo i 

^rrprr |f f t  v n  w *  % «fnr m

f^rnf# ?Jt T t  i * *  n  t*wr %<»f
W ^ W W T  I« :  v fla  WTT W  WT 

t t  ^  ^  «(fr wnr 1 1
9*rft ftt«T « m  t^ar £ ita  
«pnc ^  ft*UT .̂TafTtft ffRft |  ?ft «SMft 
?»^r arraT 11 «mr m  ztix

^ t t  t  wft f t w  t ^ r  
t  ^  W «rt % fsr^ 3*t 

$*h t $rm t f<r *m*rr m  « r t  yrrr 
^ r f? t  i m  f t  « r a  4  vftnT
^ tt g ft? ^  SWTT $  fsFH
f ? ^ 5 m  #  #*ITT <PT̂  !rri> J « ftt  ̂ ztF*w  

,  v * r  w  ?rt q
ffqK ># ft crrft: ?*r *m
9 1 ^ ^  v r  ^ -f t^ T o r  ^-T% v t f  nft 
'mpim ft.*rt >ft srawr w ft,
^r»Mr i

•sft 3̂0 ^ O  ^  T S T  ft>
’ m r  5 H F?rr^ f> ft f W  1  * t w  sn?ft 
t ^ r  t \  i q- rr^; sn?r ^ t  ^rrfrerr f  
^  ^  *rs  |  f a  3W  f W T  ^  ?ft ^
%^<=i * r  f t  ^ f t  f i ? n  i, * r r ^ T

^ ft  f t a T  I ,  * n f ? * w  y iP p r  ^  v ft  
f t m  % i ^ # fr  ?(Y? rn xmvt 
f^T% % ft> ^ Fi’ft r̂ft̂ r t  ft?
w n r  r^ V f q?ft * n .? n  ft  i S f f * *

tp t  ?ff*rarT err ft  i
'rfVcT amigrvm *r r̂ f-r^^ *Pt?rr
f f t r  ?*T %  ?T*f H  >Ht f f ^ H R
=fr ft# ft r̂f?rc fjR % pr %mr r>ri ?*r 
tt -f.̂ '-u «f>T err f̂rr  ̂*r̂
^ r  S3 icv

Shri S. A. Dange (Bombay City— 
Central)' I want to emphasize an 
aspect to which no reference has so 
far been made. Some of the criticisms 
which have been given by the previous 
two speakers are certainly correct, and 
I associate myself particularly with 
the criticisms made by my hon. friend, 
Shri Patnaik. But then I rose to speaks
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because X feel that there is something 
yn iming which should be pat in 
«piMT lot •***&* «  prqper balance of 
%i0 *  o t fee whole affair. I «m quite 
«ur^ the Prime Jflniate* will do what 
is ewwet, hut 1  thought I might give 
«ne or two suggestions.

For example, the two speeches, if 
feskea in isolation, would give one the 
impression as if we are on the verge 
of an immediate war and let us, there
fore, think of civil defence and volun
tary corps to evacuate towns and 
how to do this and that. If that im
pression were to go round the country 
and if tomorrow in Bombay, Calcutta 
or Delhi we were to start thinking 
about evacuations, I think all produc
tive activity would stop and there will * 
be total panic. I am quite sure the 
previous speakers did not intend that. 
No, they know it. But if tomorrow the 
Defence Ministry or the Home Minis
try were to take steps to have anti
aircraft watching glasses at house tops, 
as in London, in that case the net re
sult will be panic. I, therefore, wanted 
to suggest: let us criticise the whole
affair from the point of view of the 
immediate necessity and certain mini
mum basic requirements. One of those 
tasks is certainly not calling for a civi
lian organisation for evacuation and so 
on. Therefore, our criticism must take 
into account the fact that we are not 
on the eve of an immediate war. As 
the Prime Minister said the other day, 
and very correctly, if it is a question of 
a Great power invading us, we can
not defend ourselves in the sense of 
having the same kind of armaments; 
we may defend ourselves in a partisan 
or guerilla way and we may not sur
render the country. But if it comes to 
arms, a question ought to be put in: 
where are the arms made and how? 
The armaments of a modern army can 
never be manufactured without the 
base of heavy industry. This is an 
axiom, an accepted fact in modern 
eeonomy.

M mm guns, big air-crafts, bombers, 
heavy armaments, on what basis are 
we going to manufacture them? You
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may import one piece from Canada, 
another piece from USA, another piece 
from UK and another faun Trance or 
the Soviet Union and make a museum 
of all file armaments, trucks and ease. 
But today we have not got—have we? 
—the capacity to manufacture those 
things. We are an under-developed 
country. In ten years we have cat 
the capacity to build up certain things. 
Therefore, let us not blame ourselves 
too much for things which we could 
not have done in ten years but which 
we can do if we are alert, but let us 
offer our criticism from the point of 
view of the fact that some things axe 
not being done quickly and correctly. 
Therefore, my first proposition is: let 
us not say we can manufacture big 
armaments. The Vizag Shipyard took 
six years to manufacture one mer
chant ship, and that also, when it was 
floated, listed. So, apart from the 
question of appointing wrong agents, 
there is the question of heavy plates. 
Who is manufacturing heavy plates 
in this country? What about tubings? 
A single tubing industry does not exist 
in this country, and nothing of vital 
importance can be manufacutred un
less there is a tubing industry. Heavy, 
plates cannot be manufactured unless 
special alloys are there. Regarding 
special alloys it is still being debated 
whether it should be in the private 
sector or the public sector, Bhadra- 
vathi sector or the Tata sector and so 
on. The argument is going on. Then, 
compressors, simple things, are not yet 
made here.

Now the most important point is 
that our Defence Department cannot be 
self-sufficient in all the arms that we 
require for our country. That is one 
fact. Therefore, we cannot blame 
them for what we cannot do a«s civil
ians first That is, as a Government 
or as a people, till we have laid the 
basis for heavy industries, heavy 
machinery, heavy forgings, chemical 
industries and so on, heavy armaments 
cannot be made in this country. That 
is one thing. When we are doing that, 
there should be a certain perspective.
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So the conclusion from my previous 
proposition would be that not only 
defence but our whole planning as 
such ought to concentrate not only 
on building steel works quickly but 
also m laying the foundations for and 
building heavy machinery plants and 
heavy forgings No Naval ship is 
possible without heavy forgings 
and heavy machinery A huge crank
shaft of 50’ or 105’ cannot be cast in 
any factory here We have not got the 
capacity Therefore I would im
press from the point of view of 
defence the necessity of accepting the 
establishment of these two plants 
which we have already planned but 
to which, I would say, greater atten
tion should be paid That is one 
point

Then coming to the second point, I 
wish to urge the need to restore a cer
tain balance of thinking in our cnt 
icism as well as in our demands on the 
Defence Department and on the Gov
ernment as a whole There has been 
today a statement about the trucks 
On this, of coursc, our policy has been 
pure bungling and it has been caused 
by gentlemen who are interested in 
commissions rather than in building 
up an industry m the country Now, 
of course as you know, even amongst 
the Great Powers, viz Germany, 
Prance, England or America, what did 
we find in the last war9 These gentle
men who are armament manufacturers 
are sometimes given a very amiable 
name They are called merchants of 
death They sell armaments to any
body It is on record that English 
guns were sold to the Germans when 
the Germans were fighting the English 
They are interested so far as their 
profits are concerned They are imper
vious to as to who dies. They will 
sell anything to anybody. At present 
they are selling armaments to Pakis
tan Tomorrow they will sell it to us 
and perfectly at the hundred per cent 
rate of profit and aee how we are 
killing eadi other That is possible

But what do we do in such a condi
tion7 What is our condition7 Where 
is the bungle7 The bungle is, as 
referred to m the statement made m 
the morning, one of standardisation 
in certain things One particular re
ference that I want to make is, as you 
know, that the Army depends on 
mobility One part of real defence is 
mobility and mobility means trucks. 
A  truck plant is easily converted into 
a tank plant That is a very simple 
thing That is no Army secret Every
body knows it But what is the posi
tion in our country7 We are having 
at least 20 models of small cars im
ported at the cost of foreign exchange 
Not long ago we were manufacturing 
some six or seven types of trucks— 
manufacturing means assembly—m 
this country We were manufacturing 
trucks of any type-Studebaker, Chev
rolet, Dodge, Fargo etc Then there 
was the old Thorneycraft—they are 
still seen here Any number of trucks 
arc coming m Any number of models 
of cars are coming in any size and 
while complaints are made about 
foreign exchange' Nobody ever 
thought of controlling it until 
there was some hubbub about it My 
question is—Why not did this country 
concentrate on three cars—one small, 
one medium and one large7 Some
body might ask, “Why large7”  Yes, m 
some respects it might be required 
There should be three models and no 
more But m small cars we have Baby 
Hindustan, we have Morris, Austin, 
Standard. Fiat and Vauxhall—of 
course they are medium cars So, why 
have we got a multiplicity of models7 
I would impress upon the Government 
the necessity of fixing up three models 
of three sizes and no more Similarly, 
for trucks according to truck capacity 
fix up a model and have it fully manu
factured here Therefore, I would 
support the agreements which were 
revealed here in the morning In the 
statement of the hon Defence Minister 
Those agreements are necessary and It 
is well done that they are entered 
into
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I have heard criticism about these 
agreements and therefore whatever 
worth it may have I want to give my 
support to those agreements. Why do 
I give my support to them? I give 
them my support though the method 
of doing them is another matter. 
Somebody 'may have a grouse, as to 
why the Defence Ministry did it this 
way or that way. That is not the 
point. The point is the essence of the 
agreements. What is the essence7 
The essence 15 that the truck manufac
turers have been holding the Defence 
Department and the country at ran
som They dictate prices Here is a 
story

Telco is a famous concern It had 
a nice debate at the hands of Shri * 
Feroze Gandhi here sometime back 
They dictate prices and when they are 
told that the Army wants trucks, the 
prices go up Of course, this is the 
profit rate of the private sector and 
the industrialists in this country or in 
any other country where capitalism 
flourishes. These people are bound to 
make profits at the cost of the Army 
In fact, in every capitalist country, the 
Army is one of the biggest sources of 
profit for private manufacturers But 
there, of course, they manufacture a 
thing completely Here nothing is 
manufactured completely. That is the 
beauty of our whole economy. Every 
part m itself is complete but when you 
take the whole thing nothing is com
plete But for years and years,— 
according to this statement, eight or 
ten years—we have been expecting to 
have a complete truck and a complete 
car and nothing is complete There
fore, what is the Defence Department 
to do but to go m for an agreement 
if by this agreement they can secure a 
complete and full manufacture of a 
truck and a trailer car. Therefore 1 
would say that m principle the agree
ment is correct, In principle the 
policy of the agreements is correct and 
naturally it has angered these gentle
men because they say, “We have come 
as far as 00% manufacture” We 
should have asked them the question: 
When are you going to have a hundred
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per cent manufacture for this poor 
country of ours7 Have those partners 
of yours in foreign countries deprived 
you of the fullness of the manufacture 
and keep that agreement7 Why don’t 
you stop that agreement? But they 
do not because it is the policy. You 
know it. You can get many illustra
tions from history I have no time to 
quote history These advanced mono
polistic capitalist countries will never 
allow an underdeveloped country to 
fully manufacture all the things it 
needs and be self-reliant and indepen
dent

A thing was revealed after the last 
war when China obtained its own in
dependence. Manchuria had many 
plants established by the Japanese in 
Manchuria after its conquest in 1931. 
They wanted to make it a base against 
the Soviet Union and China both But, 
still when the plants were established 
the Japanese played one trick They 
kept the manufacture of one important 
and vital part of every manufacture 
in Japan. The plants were complete 
by themselves almost up to 98 per cent 
but one part they would keep manu
facturing in Japan, When China took, 
over those factories they had then to 
add those parts to supplement that 
manufacture This is the policy re
vealed in Manchuria This is the 
policy revealed in many other under
developed countries that a complete 
manufacture of certain vital and essen
tial parts is never allowed by these 
developed capitalist countries to an 
underdeveloped country. So, if this 
agreement were to succeed m securing 
full manufacture in our ordinary 
plants, then in that case the Defence 
Department ought to be congratulated 
for the agreement and not criticised 
*or it.

Criticism certamly is bound to come 
from the Walchand Hirachands ot 
Plymouth who supplied detective 
engines to the Government and made 
crores of rupees of profits I know 
that. A worker who revealed that 
defective supplies were made was 
thrown out of employment and today
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he has not been reinstated. These 
gentlemen want to earn profits at the 
cost of the country. 1 do not mind 
normal profits. Give your services and 
take your normal profits. If these 
abnormal profits and bad services are 
going to be stopped by this agreement, 
in that case these agreements are a 
good event. We are bound to have 
criticism from the Tatas because Telcos 
have lost its orders. We are bound to 
have criticism from Plymouth people 
because Dodge trucks have lost orders. 
We are bound to have criticism from 
Birlas because their Studebakers have 
lost orders. They wanted to make cer
tain extra profits and are not going to 
reap the profit. In the interest of the 
country we ought to see that these 
criticisms do not shake us from the 
accepted policy which is the basis of 
this statement. For once I find that a 
correct policy is enunciated. I hope it 
is correctly fulfilled.

Ol course, agreements are made, but 
1 do not know how they will be 
worked out. 1 have my fears about it 
taut I do hope that those fears will 
prove unfounded and a complete truck 
and a complete tractor plant will come 
into this country, that a tractor, a 
tank and a truck will be manufactured 
from A to Z by 1961 because there 
will be enough steel.

We have stuck to the policy of hav
ing three steel plants in spite of the 
sayings of many Tatas and Biren 
Mukejjees who thought that there 
should be no steel plants in the State 
sector and that steel would be sur
plus. They told the Committee that 
your steel is all useless and that it 
will not be sold. Here there are 
trucks to be manufactured. Navy is 

Heavy armament. Guns 
have to be cut. Where is the steel 
going' to cdme from? From foreign 
countries? Wherefrofn are heavy plat, 
lit*  tor big *tdps to come?
There are only three Steel -plants. 
Five more steel plants in the Sa. 16 
«HtMh?»*n WBUh is gobtg to bttaut

in the Third Plan ought to be brought 
out and ought to be fulfilled.

18 hrs.

All criticisms of such a proposal 
ought to be put down by pub
lic opinion. Therefore, here is this res
pect, I am completely 100 per cent 
with the Government in the demand 
for heavy industry, heavy forgings, 
heavy machinery, a complete truck, 
a complete tank and a nice patriotic 
soldier. We have got a partriotic 
soldier. We have got a good army. In 
spite of the multiplication of languages 
and religions and regionalisms, the 
Army in India is still one and when 
the question of India comes, it stands 
as one. That is a great asset. And, 
as my friend said, this asset must 
have arms. The manufacture of arms 
must not be in the hands of merchants 
of death, but must be in the State 
sector, and in the hands of the coun
try. With such an army and with such 
a country, wc can ccrtainly defend 
ourselves if somebody wants to play 
with us. I am sure some profit mon
gers might incite some people to start 
local wars here and there. But, that 
is not going to frighten us. So far as 
large wars are concerned, the big 
powers are thinking in terms of peace. 
We ought to spread a sentiment of 
peace, a sentiment of friendliness as 
the Prime Minister does correctly on 
questions of foreign policy. With this, 
together with the policy of manufac
ture of machines and heavy industry.
I hope our country will be self-suffi
cient in its defence.

Certainly there are criticisms about 
the treatment of soldiers, about the 
relationship between the officers and 
soldiers, about the question df soldiers 
being in touch with the people and 
not being made into a reserve barrack 
army, isolated from all thinking 
and so on. That is another matter. 
That is not the subject of state -of 
defence so far as these vital mattetc 
areconcented. I ttould like -to support 
the tCkrvernmeaft an these eaeftmfl*
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and certain -O ther .policies w h ile  sub- 
scrftunjg tp tome of Abe grtticiwos .macte 
'rupprinltor for m y ho q . I r ie n d  Sfrri 
U. C. Patnaik.

'Shrl Bam tQauhati): Mr.
Deputy-Speaker, ihis Resolution 
.sponsored ky  Shri -Naushir Bharucha 
•on the necessity of an enquiry into the 
expenditure pattern of the Defence 
Ministry in view of the technological 
and scientific advances of today, is an 
apt and timely Resolution and I sup
port this Resolution, to use the words 

-of Shri S. A. Dange from A to Z.

It is true that there has been a 
good deal of advancement so far as 
technology is concerned. So far as 
big nations are concerned, today, tech* » 
nology particularly applies to the 
manufacture and inventions of more 
war materials. That is why we are 
making a journey to outer space, and 
we are having international ballistic 
missiles, supersonic bombers. It is 
a fact that there might be advance
ments like this; but there is particu
larly one thing very much needed. 
That is, a nation in order to be very 
much advanced so far as arms and 
ammunitions are concerned, and in 
modern arms and ammunitions, that 
nation must be industrially strong. In 
the context of today, it is the country 
or nation that is industrially strong 
that can ultimately come out vic
torious. If we examine the last war, 
we find that it was Tieavy industry 
that the U.S.A. possessed that ulti
mately decided the war. Let me put 
it in a different way. It is oil, steel 
and uranium that decides -wars today 
rattier than anything else. It is not 
the Pearl Harbour disaster or the 
atomic bomb .that was dropped on 
Nagasaki and Hiroshima that decided 
the last war. As I have already said, 
it was oil, steel and uranium that 
decided the last war. Therefore, when 
-we speak of arms and ammunition and 
our expenditure pattern so iar as the 
Defence Ministry is concerned, to meet 
the demands of fhe modern world, we 
'moat remeniber one thing, that ft is 

jfis qn in^QStfiai?y straqp nation,

when the industrial basis is strong, 
thjU we can produce these things ?n4 
cape witji the other nations pf the 
world-

Before we get into that problem, 
there is another problem; that is about 
the reorganisation of our defence ser
vices. When we discuss this Resolu
tion. there is one part of the Resolu
tion related to the scientific and tech
nological developments in the world. 
There is another part of the Resolution 
also that is revealed by the Audit Re
port for the year 1955-56. fThere are 
irregularities so far as this depart
ment is concerned and this Audit 
Report has brought out startling 
figures of irregularities. When inter
nally it is like that, when internally it 
is weak, to expect that the adminis
tration would be able to gear up to 
the compulsions of a modern war and 
the modern world, would be expecting 
too much and it is even contradictory.

Another thing is this. We have 
never set our mind on the reorganisa
tion of the Defence administration 
altogether since we have achieved 
freedom. What about the Defence 
Administration? Originally, this De
fence administration was of the British 
pattern, and that was of the empire 
pattern. The purpose was to defend 
the empire. They did not have to 
think of so many tilings. It was a 
bureaucratic organisation. It was the 
most bureaucratic department that the 
Government at that time had. Even in 
the context of freedom, I am sorry to 
say, so far as the Defence administra
tion is concerned, it has not been 
able to shed off any of its deep dyes. 
We must remember one thing, that 
the empire pattern is not a national 
pattern. About that, we have never 
applied our mind.

This Estimates Committee report has 
very sound recommendations to make 
and I think no people can improve 
upon the recommendations made by 
the Estimates Committee. Primarily t
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say there is an imbalance so far as 
the responsibilities are concerned bet
ween the Headquarters and the 
Defence Ministry. For that, I suggest 
the institution or introduction of the 
Councils system as they have in the 
United Kingdom. This is a very sound 
proposition to make and I do not 
understand why this recommendation 
made by the Estimates Committee, a 
recommendation that was made on the 
floor of the House too, is constantly 
brushed aside.

About the irregularities, I just want 
to draw attention to certain very re
vealing facts. I point this out not be
cause of any other thing, but because 
of the fact that we want the Army 
administration or the Defence adminis
tration to be well-knit, well-organised 
and strong. Unless and until these in
ternal difficulties are removed, it will 
be difficult for the machinery to meet 
the compulsions of modern times as 
I said. These are the things that 
struck me most. Not only this. There 
is lack of co-ordination, as the Esti
mates Committee Report has pointed 
out, between the three Headquarters 
and the Defence Ministry. Also, there 
is lack of inter-departmental co-opera
tion or coordination, which has led to 
certain gross irregularities. The Audit 
Report on page 14 says about a con
tract that was given by an Ordnance 
factory to another Ordnance factory. 
That was stopped or cancelled in Sep
tember, 1953. But, the cancellation 
order was not communicated to the 
firm concerned till June 1955 and the 
other Ordnance factory went on pro
ducing the material. What happened? 
It has led to a heavy drain on our ex
chequer and a loss to the extent of 
Rs. 7,82,689.

There are other instances like this 
beginning from as late as 1949. An 
over-payment was made to a contrac
tor who built a road. The over-pay
ment to the contractor was to the tune 
of Rs. 55,770. There is another inte
resting incident

Mr. Deputy-Speaker: There would 
be many. Are they relevant to this- 
debate?

Shri Hean Barua: I will quote only 
one. There is no verification of stocks 
so far as the Ordnance factories are 
concerned, and so far as the Clothing 
factories are concerned. Once a plant 
was purchased from an American firm 
in Calcutta. That was re-sold because 
that could not be used by us. It was 
purchased in 1949 and resold in 1956, 
at a loss of Rs. 38,768. Some things 
like that: there is irregularity inside.
Unless and until these irregularities 
are removed, unless and until inter
nally it is geared up, I doubt very 
much how this Administrative mach
inery is going to be geared to 
meet the compulsions of modern times 
or the technological and scientific 
developments of modem times. That 
is my argument.

About the contracts, certain fine 
things were spoken about and 1 can 
multiply those instances like anything. 
This morning the Deputy Minister was 
good enough to read out a statement. 
The statement was written in 'good 
English. At the same time, he de
livered it in his usually fine voice. 
He delivered it in his unusually fine 
voice I would rather say. We may 
accept some of them, but one thing I 
could not understand, about this Hard 
Motors. They were given a contract 
to dismantle certain army ammunition 
dumps, but their antecedents were 
not enquired into. It is said that they 
have only a registered capital of 
£ 1,000, that a tax evasion case is 
going on against them. These are the 
rumours, but rumours often assume 
the proportion or appearance of facts.

Whatever that might be, they have 
been employing, as the hon. Deputy 
Minister himself admitted in the state
ment that he presented to the House 
this morning, an Italian firm as sub
contractors. The statement says that 
they went globe-trotting in quest of a 
company -that might \db this j 6b.' Tfceyr
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had been to nance, to Germany, to 
the European countries and could not 
find any other firm to dismantle the 
ammunition dumps except this Hard 
Motors. Then, how is it that they 
employ another firm from Italy as sub
contractors?

Mr. Depnty-Speaker: I may bring
it to the notice of the hon. Member 
that it is not the Defence Ministry as 
a whole that is under discussion today. 
It is the pattern of expenditure so far 
as the first resolution is concernca; 
the second is regarding the reorganisa
tion or proper planning for defence 
purchases and such other things.

Shri Hem Barua: I will come to
that.

My argument is this. I say this 
resolution is nice. I support this 
resolution. This resolution has two 
parts. An enquiry has to be instituted 
into the expenditure pattern of the 
Defence Ministry because there is 
technological and scientific advance
ment, we have to meet the supersonic 
bombers, the intercontinental ballistic 
missiles and all these things. That is 
one part of the argument. At the same 
time, I say that the existing ex
penditure pattern has to be enquired 
into because of the fact that internally 
its organisation has certain irregulari
ties. Unless and until these irregulari
ties are wiped out or removed, there 
can be no success in our attempt to 
gear it up to meet . . .

Mr. Deputy-Speaker: That would
not concern us so far as the pattern is 
concerned. It may affect the expendi
ture, but whether there ought to be 
a different pattern of expenditure, 
whether more should be spent on one 
side or the other is the question.

Shri Heu Barua: The pattern is all 
right, but in the execution of the pat
tern, irregularities come in, that is 
the trouble.

Shri Bharueha has spoken about the 
sea coast I  wish to say a few things 
about the land frontier. When we
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were not tree all our imagination and: 
resources were mobilised on the- 
North-West Frontier because the Bri
tish rulers felt that the Russian bear' 
was looming large across the Central 
Asian plains, and there was a con
stant apprehension of attack, and that 
is why that frontier was geared up 
and prepared for defence.

Now I feel the theatre of inter
national affairs is located in South- 
East Asia. I think Gen. MacArthur 
was right when he said that the Paci
fic was no longer a lake. There is 
tumult in the Pacific with Quemoy and 
Matsu being shelled, and I think major 
decisions are to be forged in South- 
East Asia. That is why we have to 
think in terms of defence of our land 
frontier, and this frontier is, as history 
will show, so vulnerable. The north
east State of Assam is connected with 
the rest of India by a narrow corridor 
of barely 45 miles long, and Danzig 
was only a little less wide. I do 
not expect a war between India and 
Pakistan, but then our relations with 
Pakistan are in the womb of uncer
tainty. If tomorrow a bomb is drop
ped, I do not want that bomb to btf 
dropped, from an aircraft on this 
narrow corridor linking the north
eastern frontier with the rest of this 
country, then it gets entirely separat
ed and the entire defence line gets 
broken.

At the same time, what about the 
roads there? In the hill areas except 
for narrow bridle paths we have no 
roads. Shri Dange said that modem 
army units are mechanised. Yes, they 
are mechanised and mechanised army 
units need wheels, and wheels need 
roads. So far as the land and sea 
routes are concerned, these are things 
within our grip. We may not be able 
to manufacture bombers or inter
continental ballistic missiles, not to 
speak of higher explosives and all that 
sort of things, but we must make the 
preliminary attempt or effort to see' 
that our sea and land routes are pro
tected in the interests of the solidarity- 
of the Republic as a whole.
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Sbri O. 0 . M»PfM (Gurdaspur): I with to submit very respectfully
that the people who tfrinfr that war isThe hon. Members who have preceded 

me have raised this debate to a high 
technical level, and I am afraid that 
when we indulge in the technical 
aspects of defence, we are apt to make 
very great mistakes. I think that 
defence is a highly specialised and 
technical subject and laymen should, 
because of its very nature and com
plexity, keep their hands off it as 
much as possible. But human nature 
is sometimes very perverse and we 
sometimes rush in where we should 
not go.

I have read a few books on thp 
Second World War and one of the 
conclusions that has been brought out 
by military experts is this, that 
Germany lost the Sccond World War 
because, apart from other things, 
Hitler interfered too much with *he 
decisions of the Generals and 
Marshals. I, therefore, think that if 
the hon. Defence Minister at a con
sultative committee meeting told an 
hon. Member of this House that he dii 
not know where certain bases were 
and what kind of weapons the coun
try was going to employ, what kind ol 
technical personnel it had etc., I think 
he was probably on safe ground and 
behaved as the Defence Minister of 
any progressive and knowledgeable 
•country should behave.

I feel that my hon. friends over 
there have tried to simplify war, tnd 
I think their conception of war is that 
which was prevailing before the First 
World War was fought. Now, war is 
a very complex business. We talk in 
terms of war, but there is the political 
war, the economic war, the psycho
logical -war and the cold war. We 
should inot think only of war by 
a im nK oti and armies.

I mgst compliment the hon. Member 
who nftoved the resolution on his 
technical knowledge at the subject.

8fcct4U. iC. •ftrtaalfc: Then why waste 
Bs. 389 crores a year ■enrthat?

Bbci P . C. JII1M8M: I w ill come to 
yau alee.

only a matter of armaments, or that it 
is only a matter of weapons, are to 
some extent justified, but this is nut 
the conception of modern war. I have 
been reading a book on defence in 
the nuclear age, and this is what the 
writer says about defence in the 
nuclear age. Suppose two countries 
have nuclear weapons of the highest 
kind, to the pitch of perfection, up-to- 
dateness and technical adequacy.
Whoever uses it first does not neces
sarily win the war because the atomic 
bombers of Nation A  may be on their 
way to bomb Nation B while their 
own homeland is being turned into a 
crematorium. Both sides may -nore 
rf>r less simultaneously knock isach 
other out of the ring. So, this kind of 
nuclear war is a thing which is
beyond the ken of a country like ours.
Therefore, I believe that if the peop'e 
think that the pattern of our military 
expenditure should be along the linos 
of these most developed countrip *,
scientifically perfect countries, and 
scientifically educated countries, I 
think they are not giving the correct 
kind of advice to the House or to the 
nation. .

I would, therefore, respectfully sub
mit that we have to develop a kind of 
perspective, so far as our defence goes. 
That perspective is not to be condi
tioned by the grouses that some Mem
bers of the House may bring to us or 
by what we read in some journal 
published here or abroad, or by what 
we read in some book. But I think 
our whole perspective about tne 
defence of our country is to be deter
mined by the overall picture of our 
country, by what we are doing in aU 
the sectors of national activity in om 
country. Therefore, I think that our 
defence has to be integrated with our 
planning, not planning in the sense in 
which jny hon. friend over there talks; 
his planning is topsy-turvy, and ’hi* 
planning is a kind of planning which 
exists, I .think, in sqipe Utop^; I 40 
not think any country in .the world is 
doing that kind.Of wlanwintf aq* IF W !W'I" 1 -— (JRT*



mf f j  . « M * W w n i  . & DECiamKB. Appointment of a Committee
to 90 into Pattern 0}  
Military Expenditure.

kind at scale to -which my hon. friend 
always refers, that all the Armed 
Fortes may fee sent out to build 

'bridges and roads. Of course, they do 
l>uild bridges and roads whenever 
there is an emergency, but I do not 
think our Armed Forces should al
ways be doing that kind of thing. This 
socio-economic planning . . .

Shri U . C. Patnaik: I never referred 
to all the Armed Forces. But I have 
■only said that the MES, the EME and 
the Engineers Corps as in other coun
tries should have some normal peace
time duties.

Sbri D. C. Sharma: I am like a child 
who said to his mother ‘Mamma, I 
shall understand if you were not to 
explain it’. I think I would under> 
stand the point of view of my hon 
friend if he were not to explain it too 
much. He had explained it so much 
that nobody is able to understand it.

I submit very respectfully that our 
best defence for our country, whether 
we have a potential enemy in Pakistan 
or we have a potential enemy in any 
other country, is the First Five Year 
Plan that we have completed, the 
Second Five Year Plan which we are 
in the process of completing and ilie 
Third Five Year Plan, the draft of 
which we shall be getting after six 
months or one year.

I think it is this kind of integration 
of defence planning with socio-econo
mic planning that is needed in this 
country, and I think the country !s 
doing that. As to how much should 
be spent on the land forces, how much 
should be spent on the Navy, and how 
much should be spent on the aix 
forces etc. I think only the pandits of 
defence can decide it; and luckily, I 
am not a pandit of defence. I think 
this is a highly technical subject. I 
think it should be left to military 
experts to  say how much they are 
String to give for one sector of defence 
and hew much for another sector of 
defence. 1  think we laymen have no 
sight to meddle with these tilings.

Of course, it Is said that the nation 
la -net -taken -into -eonfidaaoe. I  .put it

to you, Mr. Deputy-Speaker, and I put 
it to my hon. friends, 'Is there any 
country in the world where any Mem
ber of the Parliament, including the 
Defence Minister, knows all about the 
defence of the country?’ I put this 
question with a due sense of responsi
bility.

Shri Raghunath Singh; But they 
must know.

Shrl D. C. Sharma: We only know 
about the broad policies of the coun
try, and I think our country gives us 
as much to know about the broad 
policies of defence of this country as 
any other country does. Therefore, I 
think, to say that we are kept in 
ignorance about the problems is not 
correct.

I think defence is to be judged 
ultimately by four factors. In the first 
place, there is training, and I think 
our training should be made more 
in keeping with the modern trends of 
training. Of course, the standards ire 
increasing very fast, and 1 hope they 
will improve more and more.

Then, there is the question of 
equipment. I do not want to go irto 
it. Shn S. A. Dange has dealt with 
it very adequately, and I hope our 
country is alive to the problem of 
equipment, and we are going far, as 
far as equipment is concerned.

Then there is the question of the 
morale of the Army. I believe that 
we shall help the morale o f our Army 
very much if we do not talk about tho 
administrative things concerning the 
Army on the floor at this House, if we 
do not try to talk in terms of the 
promotions of so many Lieutenant- 
Colonels and Generals and Major 
Generals. I think, if I may be 
permitted to sey so, if we do that, 
then we are not helping the morale of 
the Army, but we are trying to bring 
down the morale of the Army. I think 
that these things relating to the Army 
should not be made debating points on 
the floor of this House between one 
group of persons and another .group at 
panona.



Military Expenditure

35*5 BttohtHen re; 0 D9CEMBKR 198ft Appointment a/ a Committee 35^
to 00 into pattern 0/

[Shri D. C. Shanna]
So far as the morale ot our Army is 

concerned, we have had proof of it. 
We have had proof of it in Kashmir, 
and we are having proof of it every 
day, and I think the morale of our 
Army is very high. All the same, I 
would say this. Though we have given 
Rs. SO crores extra for this purpose, 
and our defence production is going 
up, and though a committee like this 
would not help, yet, I would suggest 
very respectfully that this thing 
should be kept constantly under 
review, that there should be a kind of 
preparedness, so far as this thing is 
concerned.

In conclusion, 1 would quote from 9 
book where the author says.

'War is a relationship between 
sovereign states . The object of 
war is to change the enemy’s 
mind. There are several ways of 
changing men’s minds. The two 
most important are by the power 
of reason and the power of fear. 
These two methods are respective
ly the Battle of the Brains and the 
Battle of the Bodies'.

Further on, he says:
"The changing of a mind by 

reason is to be preferred to a 
change by fear but fear may have 
a beneficial role, if intelligently 
used.’*

I would submit, therefore, that our 
country which is following m the 
foot-steps of great leaders who do not 
want to fight any aggressive war is 
wedded to the policy of changing the 
people’s minds by the power of 
reason. I feel that nothing will fill 
our potential enemy with greater fear 
and greater dread of our country or 
with greater apprehension about our 
country’s defence, than what we are 
doing In the economic and other 
sectors.

I would, therefore, say that this 
committee which will be neither here 
nor there, which will consist of Mem
bers at Parliament who know very

little about the subject, and o f experts 
who know too much about the subject 
will not do any good.

Shri Jawaharlal Nehru: Mr.
Deputy-Speaker, Sir, we always 
welcome the interest of this House 
and of hon Members on the subject 
of our defence, and so, I welcome dm 
discussion. I am grateful for many 
ideas thrown out, some of which we 
shall certainly consider.

But may I say right at the outset 
that I feel we should not, and cannot, 
accept these Resolutions which involve 
roving inquiries about almost every 
subject that might possibly be direcMv 
6r indirectly connected with defencc* 
I cannot imagine anything more harm
ful for defence I can imagine any 
particular subject being inquired into, 
any particular aspect, whatever it may
be, by a competent committee, but 1 
feel a kind of roving inquiry of this
type can only have harmful, and
possibly even disastrous, results.

1 shall endeavour to say something 
about our broad approach to this 
question of defence But before il do 
that, may I refer to a few individual 
matters? The hon. Member, Shri
U C Patnaik, as we all know, takes
enormous pains over the study of 
matters connected with defence and 
his views are, therefore, to be listened 
to with respect and attention. But 
unfortunately, sometimes he forgets, 
he gets lost m the trees completely 
and forgets the wood. One of his 
particular subjects in which he takes 
interest is what is called civil defence 
And because he thinks that we have 
not made any adequate provision or 
any provision for civil defence, there
fore he expects, in the near future, an 
invasion I hope I am not exaggerat
ing, but I really was astounded to hear 
what he said in this connection. His 
voice almost trembled with excite
ment when he thought of no civil 
defence, we being attacked and we 
appealing to Russia and China to 
come to our help. Anything more 
panicky, I have not heard during'



-these ten yean that I have been here, 
and anything more -wrong, I say, 
fundamentally, basically wrong than 
to talk about our appealing to Russia 
and China or any country lor help, 1 
cannot conceive of. Have we arrived 
at this stage that we should go about 
in a panicky manner shouting that we 
are going to be destroyed, that we are 
going to be defeated and we shall ask 
foreign countries for help? That is 
not the mentality of a free man, that 
is not the mentality, I expect, of a 
Member of Parliament at any rate.

1 do submit that if that is the 
approach to this question, it is not 
surprising that Shri Patnaik goes 
wrong all through the line. I would 
have respected many things that h* 
said because he studies them, but the 
whole approach is so wrong, so 
excited, so panic-stricken, so much of 
a frightened man that its conclusions 
are likely to be wrong.

The first thing and the second thing 
and the third thing about defence is 
not to get panicky, to keep your nrrve 
whatever happens. Even if there is * 
rain of bombs, we do not get panicky. 
That of course does not mean that you 
do not prepare for whatever you have 
got to face, a contingency that may 
arise. But I do submit that the 
approach of Shri Patnaik is hundred 
per cent wrong in this matter.

May I also say that it is perfectly 
true that we have taken no particular 
measures for what is called civil 
defence? And may I admit that I 
am largely responsible for that? There 
have been various proposals that I 
have consistently vetoed. So I take 
full responsibility for that. And I do 
so not because I am complacent, but 
because the whole idea of civil 
defence, if I may remind Shri Patnaik, 
is completely out of date. It has no 
Telation to the present-day world. It 
may be of course that some people 
whose ideas date from the days 
between the two world wars still 
think of it, but those who have even 
imbibed this sort of idea in the second 
world war have given up that idea.
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Thirdly, if we want any civil 
defence, as Shri Patnaik suggests, I 
should like him to calculate—it has to 
be efficient; there is no good of civil 
defence in one place; it must be 
country-wide, over a large part of the 
country—how much money would he 
allocate for civil defence? Are we to 
spend vast sums of money which are 
practically not productive at all? We 
have to carc for something else, maybe 
some other part of Defence. But, leave 
the money apart. We talked about 
being prepared for evacuation and all 
that. These are the very approaches 
that have to be avoided because these 
are the approches of the frightened 
and the panic-stricken.

Shri V. C. Patnaik: I did not refer 
to evacuation. I simply said that we 
must be prepared for the superior 
weapons and other preparation of a 
potential enemy.

Shri Jawaharlal Nehru: I know we 
must always be prepared for death 
but let us better live all the same, and 
think of life rather than of death. If 
you go about asking the people to be 
ready to evacuate, you only make 
them think that evacuation is near. 'It 
is obvious. If you go about digging 
trenches in Delhi the average man 
will think that something terrible is 
going to happen. It is obvious. For 
my pari, if such a contingency 
occurs—which I do not think will—I 
am prepared to have a few bombs in 
Delhi and if those who are frightened 
will run away from Delhi it will be 
easier to deal with Delhi then.

It is impossible today in modern 
warfare to think of having any effec
tive Civil Defence. Todqy the coun
tries that are going in for real Civil 
Defence are going to such fantastic 
lengths that they are creating almost 
cities underground; whole factories 
have gone underground and vast 
populations can go underground 
spending vast sums of money. 
Obviously, we cannot do that; we 
cannot afford even a hundredth pari 
of that expenditure—for that kind u£ 
thing.
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mdar. And, there a»e huge screaus 
«S sadMr for thow sands of miles ta 
some counta&es. Obviously, radar is 
useful. Are we to put «  net of radar 
for 3£0ft, 4,900 or 5,000 miles round 
our frontiers and spend half our 
Budget over it? We have always to 
consider that. It is all very wall to 
t j i t  it ii no good having radar here 
and radar theTe leaving a gap there. 
It is much better to keep the idea of 
protecting yourself from that rather 
than spend such enormous sums of 
money over it that you have nothing 
else but radar; nothing behind the 
radar. You can do nothing else. You 
have to balance these things. I do not 
mean to say that you should not have 
radar. We must have radar. But you 
cannot put it for thousands of miles 
all over. I realise that we should 
have protection all along the line but 
it is beyond our capacity. In particular 
places we do have it.

U  »  fcca.
• [ M r . S p e a k e r  i n  t h e  C h a ir ]

Shri Raghunath Singh appealed to 
me in the most tragic tones not to be 
complacent about our sea coast. He 
gave us a very pertinent example. He 
gave us the pertinent example of how 
the Persians were defeated in the 
Marathon war by the Greeks, because 
the Greeks had apparently more ships. 
I do not know how he imagines that. 
They were not really a bigger sea* 
power. But, he should have given a 
much more nearer example in history 
and distance; that is, how sea-power 
brought the British to India. It is 
much more important than the Greeks 
defeating the Persians so far as we 
are concerned. Sea-power brought the 
Portuguese to Goa and round about 
and so on. Sea-power has been very 
important. Sea-power is still 
important, of course. But, it is also 
quite true that sea-power is not quite 
so important as K used to be because 
Of air*power and all kinds of things 
like these big missiles and all that.

MiUtary Expenditure

But anyhow wo realise the feuwrtapge- 
ef «aa-power, not re*Uy from tfcepowt 
of view of any big war. But xrotxv 
many points of view it is important 
and a country with a huge sea-coggt 
like India must not be helpless on sea. 
It is quite clear. Shrl Raghunath. 
Singh accuses us of having only one 
aircraft carrier and he asks: is that 
good enough? He said: “Have at least 
two". Shri Patnaik says: "Why have 
one aircraft carrier?” . Well. I leave 
it to them to settle the matter; 
between themselves they can argue it 
out . . . (Laughter).

So far as we are concerned, I shall 
be quite frank with the House and 
say that it was after very careful 
consideration that we decided to get 
this aircraft carrier. That is because 
a large sum of money was involved 
and we did not intend to get another. 
An aircraft carrier is of course very 
helpful and all that. But if you .say 
two, why not say three or four; wny 
should two be a better number than 
three or one, I do not know. But the 
point is that one aircraft carrier serves 
a certain purpose which nothing *lse- 
serves. It gives us an airfield all over 
the sea round about India. Otherwise, 
there are your airfields, of course an 
land wherever they are. But here you 
get it all along the coast and in the 
sea too, where an aircraft carrier 
could function. It extends your 
power in that sense very widely and 
it does many other things. I do not 
wish to go into that matter. But 
after a good deal of thought we decid
ed that we should get one aircraft 
carrier for that purpose and to give 
training to our people in that t> pe of 
work also. We do not think that 
another carrier is needed and wo 
would rather spend that money, if w* 
have it, for other purposes for the- 
Navy or Air Force or whatever it 
may be.

Then, there is another relatively 
small matter but of some importance. 
Shri Patnaik gave a certain historic 
date—1st ef August'—when some new*



5 DECEMBER 1958 Appointment of a Committee 3522.
to go into Pattern of
Military Expenditure

new post of Brigadier created. I
really do not understand it. We are
dealing with senior officers who are
Lieut-Generals. Four have been
created thus far; some have been
temporarily Lieutenant Generals, but
in the main there are four PSOs. All
of them are very senior officers. Our
Army, I have long been of opinion-
quite apart from anything else-is not
adequately office red in number I
mean. The top people are heavily
worked. Either they have to keep in
touch with their Forces or they have
to sit and do office work, and our
competent Generals doing office work
all the time losing touch with the
Army is not a good thing. And, for
my part I welcome this proposal. I
shall be very happy, indeed, if Par-
liament so likes, to inform Parliament
if any such new appointment is created.
But I really think that would be bur-
dening Parliament too much. It is,
of course, placed before the Defence
Committee of the Cabinet, and they
decide. There are many appointments
made on the civil side. I have not
heard of Parliament being informed
of that. I should like also Shr:
Patnaik to compare relatively the
senior officers of com para ble degree
on the civil side and the Army and
see where they are more. I think
the senior side of the Army has beer.
starved of senior officers.

3521 R'esolutiO'n re:
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ran into his ken that some people had
been promoted and made Lieut-
Generals. He thought it a very dan-
gerous development. Shri Patnaik
with his extended and intensive
studies knows, I suppose, a good deal
about various other armies and about
the proportions of Generals and others
in the other armies to the forces,
whatever ranks there are-Field Mar-
shals, Generals, Lieut-Generals, or
whatever that may be. He must know
that. I commend to him to compare
the size and functions of our Army
with any other army of that size or
much smaller organisations and see
how many Generals etc. are there.
He was pleased to be sarcastic and
say that in a few days or a few
months' time, we shall have a bunch>
of Field Marshals and more Generals.
I do submit that this is not a matter
for sarcasm and it is not right to treat
our eminent Generals and others in
this way.

Shri U. C. Patnaik: I am sorry; I
did not cast any aspersions on them.
All that I meant was that when a
number of new posts are being creat-
ed, should not Parliament have an
idea of it, as in U.K. where they give
Parliament an idea of the defence
organisation?

I

Shri .Tawaharlal Nehru: I might
inform the hon. Member that as a
matter of fact none of these posts of
Lieut-Generals except perhaps one
was a new post. They were Principal
Staff Officers as they were called-
PSOs-who were next to the Chief
of Staff. They are his principal
advisers. So, these few Major-Gene-
rals have been promoted as Lieut-
Generals. They are not new posts. It
is promotion certainly.

Shri U. C. Patnaik: I have spoken
about twenty Br igadir-rs being made
Major-Generals in new posts.

Shri Jawaharlal Nehru: Yes, yes. I
am coming to that. I do not know if
the hon. Member wants us to come
to Parliament to tell him of every
riew post of Lance Naik created, eve_'y

Here is an Army, an Air Force etc.
for India-not big numbers, but still
considerable numbers-and a criticism
was made th-it instead of having three
or four Lieutenant Gcncrals-c-what-
ever we had-we have some more. I
do submit, Sir: that that is not a
p~'),,0r ;11'pro:wh. One talks on the
one h2nd of 0ffic;ent Arrrvy. Shri
Patnruk lad stress on civil dAfcnce
and othor th;ngs and. on the other
hand. cr-lt;ci;::;('s our having competent
Generals 8"d giving them all opportu-
nity to work. I submit that is a
topsy- turvy wav of looking Qt this
problem.

Everyone knows that always it is
the competent man at the top that

, .
j
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counts. Unfortunately, our practice is 
here that people have to retire from 
the Army, however competent they 
are, normally speaking, after they 
reach a certain age just as in the civil 
side But it is quite amazing Cases 
come to me—I am not talking about 
the average person on the civil side, 
but let us say a very competent engi
neer—where we push out a compe
tent man because of age limit and 
international authorities, not one but 
several, swoop down on him because 
he is better than many other persons 
that they have got We have got a 
habit of honouring a foreigner who 
comes here, giving him a high wage 
and pushing out our man when he 
reaches the age of 55, which is absurd 
for a competent technician or a com
petent scientist However, m the Army 
that happens too Competent men are 
pushed out because there is no room 
left for them according to the grades 
and age limit Now we want to 
change all that We want to have 
more room for these people to conti
nue and remain there That is why 
Brigadiers and others have come m

Then, reference was made by Shn 
Patnaik to Oerlikons and some ammu
nitions supplied by them I do not 
wish to say much about this matter 
because it is still under enquiry Thi* 
I will say, that the mere fact of 
repeated enquiries into this matter of 
the quality of ammunitions supplied 
by Oerlikons itself shows that it was 
not considered satisfactory However, 
It is being enquired into and I hope 
that this will tell us precisely what 
this was and who was responsible for 
it Of course all these things are 
fairly old matters—it is about eight 
years since they happened

Shri Hem Barua referred particu
larly to a cate of one of the contracts 
mentioned this morning—the Hard 
Motors I invite Shri Hem Barua to 
come and have a lode at the contract 
I agree with him. It ia a fact I did 
aat know it previously, but it U t
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tact that the Arm that are doing this 
work have got an income-tax cate 
fegainst them It is- a fact, although 
that need not necessarily mean that 
they are incompetent, because that is 
almost a common failing among many 
people It is true But it is also 
true, I believe, that the company is 
Registered with a capital of £ 1,000 
But the point is that the contract, if 
you will read it, is absolutely fool
proof Wr were going to spend—I 
forget the exact sum—about Rs 40 
lakhs or Rs 50 lakhs or maybe a crore 
of rupees, just to dump the thing into 
the sea We were going to spend the 
money to get rid of it We tried hard 
to get someone to do it These people 
Came and said, “We will do it and 
J ja y  you for it” We jumped at it 
4nd our military folk and our scien
tists have been telling us “For God’s 
Sake, this might blow up any day It 
is dangerous” So we came to terms 
With the firm The terms are we p b t  
them nothing to begin with We have 
taken, I think, a lakh and a quarter 
Of rupees from them just as security 
money They spent a l l  the money 
Once they have done the job and 
given us presumably Rs' 50 lakhs 
worth of that scrap stuff, brass and 
other things we paid them about Rs 9 
lakhs So, wc made a clear profit of 
Its 40 lakhs this way And we would 
have spent Rs 50 lakhs or Rs 60 lakhs, 
that is a total of about a crore of 
i-upees At the most what can happen 
is, suppose they do not do their job. 
Well we have a lakh and a quarter 
rupees and we hold on to it And the 
other matter is we do not give them 
Anything, and so we do not lose any
thing In that sense I mean that it 
does not matter, and even if thee* 
Persons are not 100 per cent reliable, 
the contract itself is foolproof

In this connection, may I say this? 
Shn Dange laid stress quite rightly, 
I think, on the fact that all these 
defence industries business ultimately 
depends upon the capacity for heavy 
industrial production, for industriali
sation in the country, and industriali
sation depends on the heavy hut—
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tries. That is obvious. It is obvious 
that we will have to do all this 
business ot buying ships and othci 
things, because, frankly, we cannot 
have a gap period which might be 
risky. I want to be trank to this 
House that we have had to change our 
plans much to our distaste several 
times and spend money on purchasing 
things which we would rather not 
have purchased and which we would 
rather have put in in industrial deve
lopment. We have to do this because 
of the military aid which has been 
given to our neighbour country and 
which has repeatedly, in our thinking, 
become so much that it might become 
a threat to us. And we do not wish 
to take too much of a risk. Sometimes 
wc have taken risks but we could net 
take too much of the risk and so wcf 
had to divert monies which would 
have gone towards industrial develop
ment and heavy industries, this and 
that, for immediate purchases.

Our military budget went up con
siderably last year. Well, it went up 
simply because we bought a consi
derable number of aircraft and we 
simply had to do it, and it was a hard 
struggle for me and my colleagues to 
buy that aircraft. We did not want 
to spend that money and yet could 
one take an odd risk? We decided 
not to, and wc bought it  There it is. 
Perhaps if we had taken another 
decision, nothing would, have happen
ed. But one cannot take risks on a 
country’s security in this way. So, 
this pressure which has been brought 
to bear upon us in this matter, because 
of the heavy a?d given to our neigh
bour country has, I regret to say. 
sometimes compelled us to spend morp 
than we wanted to spend.

Mr. Patnaik, I think, referred to 
Russian aircraft. I might tell him at 
no time has there been a question of 
the Soviet Union offering us any air- 
-craft for sale or otherwise. That 
Ilyushin wh’ch they were good enough 
to give me when Mr. Khrushchev and 
Mr. Bulganin eame here was a good 
aircraft for private travel. It is not 
a military aircraft at all.
266 (Ai) L.S.D.—8

Military Expenditure 
Shri D. CL Patstik: I was reading 

from this book, ‘Air Forces of the 
World' and also from the magazine 
Aeroplane that we had offers of 
military planes.

Shri Jawaharlal Nehru: That should 
be a warning to Mr. Patnaik not to 
rely on his books too much. It is a 
fact that we have in the past, two or 
three years ago, whatever the period 
may be, occasionally considered the 
question pf purhcasing aircraft from 
the Soviet Union. We might consider 
it again and we might buy it; there 
is no bar to it of any kind. But the 
difficulty in our way at that time was 
that it meant a completely different 
establishment to be put up for them, 
which had to be separate and training 
up the people. From the long-term 
point of view, that might be done. 
But during these years, we have been 
functioning, as I said chiefly because 
of this military aid to our neighbour 
country, in a short-term way and we 
did not want double establishment, 
double ways of working and so on. 
For that reason, after very careful 
consideration, we gave that order and 
bought the aircraft from France, or 
.'ram where I forget.

It is a matter about which two 
opinions might be held, two opinionr. 
I might say, even amongst us. Some 
people might say, this way and some 
the other way. In the balance, we 
came to this conclusion. But there is 
absolutely no bar in our minds; any
where we can'get the kind of aircraft 
which we want, we shall get it from 
there. But the main thing is our 
constructing it ourselves. We are 
making some fairly good progress in 
that matter in the Hindustan Aircraft. 
Recently there was a defence industry 
exhibition and even now most of it 
is s'tuated in the other big exhibition. 
I presume some hon. Members have 
seen it and I would invite others to 
see it. because that will give a much 
better idea of the growth of the pro
ductive industrial part of defence. You 
do not see biff guns, but new tvpes of 
ammunition, to which Mr. PatnaHr
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referred, which we are making and 
many other civilian goods.

It was in this connection, I think, 
that a protest was made some time, 
"Why should the defence industry 
make any civilian goods?" My answer 
to it is, "Of course, why not? Why 
should not it, when it can make it 
completely and well?” It is not for 
the purpose of purely beating down 
somebody. But we must utilise our 
normal factories to the best advantage. 
We have excellent people—technicians, 
engineers and skilled workers. They 
are very fine people and we are forc
ed, we have been farced in the past, 
even to think in terms of retrench
ment, because there is no work to do 
for them. We have got excellent 
machines. So, some time ago, about a 
year or more ago, we decided to 
embark definitely on a plan of expan
sion. Of course, the idea was an old 
one, but I am saying we pressed the 
plan of enlarging and expanding 
defence production, whatever we 
could do. A number of conferences, 
etc., were held with our technicians 
and engineers in the defence forces 
and we discussed it. Those people, if 
I may say so, are a very competent 
and fine lot of young men.

17 fen.

They have some fire, some enthu
siasm. They want new things to do 
instead of the old routine work. They 
wanted to do it and we said, “do it". 
They worked night and day and began 
producing many of the things that one 
sees there and that you will see later. 
Because, every good craftsman is 
proud Of his work. Give him an 
opportunity and good initiative. Don’t 
put him in an office to scribble notes. 
These are good "’■nftsmen and good 
engineers.

Now I would beg this House to 
consider: what is the effect? These 
fine workers of ours, they work very 
bard. For the exhibition they worked 
night and day and put it up in five 
weeks' time. What is the effect of
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it, to be told sometimes, not indivi
dually I mean, that their work in the 
Defence Ministry is misbehaving, why 
have they given this contract, why 
have they done that and so on? I 
want this House to be vigilant and 
look into everything, and they hdve a 
right to do that. But I may submit 
with all respect, there is a way of 
doing it. If you consider these people 
who have done this work or give them 
a hint that there is mala fide, they 
are rogues and scoundrels—I should 
not use that word—then all their 
enthusiasm oozes out. It is safe, they 
say, and that is a fact not to be in 
the army but in the civil side.

We blame them, and rightly blame 
, them for being static, for doing routine 

work and then when they get out of 
the rut, down we come on them. What 
is the result? They think: it is safe. 
Let us remain in the rut. Let us not 
take anything new. We might get 
into trouble. Why invite trouble? Let 
us work in our offices and not take a 
new move anywhere. That is a fact. 
Our people are good. Some of them 
are brilliant. But every time they try 
to go ahead, there is a dq?m>er. and 
they do not know what wjll be in 
store for them.

Shri Patnaik referred to informa
tion being given to foreign agencies or 
newspapers and not being supplied to 
Parliament. If that is so, I am very 
sorry and I regret it. I rather doubt 
it. I do not think formally informa
tion is given. But, as hon. Members 
know, in regard to naval matters, we 
have been particularly in contact with 
British firms, and it is usual. I take it, 
that these firms give the information.

Shrl IT. C. Patnaik: In the introduc
tory portion of the book thanks are 
Riven to the Adviser to the High 
Commissioner in London for having 
given the information officially. And 
in reply to a question also the Defence 
Minister stated during the last session 
of Parliament that information had 
been given officially to James’ Fighting 
Ship, because that is an authoritative
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book on the subject. So, information 
was given by the Ministry for James’ 
book. It is only denied to us in 
Parliament.

Shri Jawaharlal Nehrn: Well, as I 
said, surely any information that can 
be given anywhere should be given 
to Parliament. That is the obvious 
thing. I will certainly look into this 
matter. I do not know all the facts. 
But I have a vague recollection about 
once when we were not prepared to 
give information, it leaked out in 
London from other people, and not 
our people. Then we were asked by 
them in London and then we said: It 
has leaked out, you better give it too. 
We said something like that. m

Shri U. C. Patnaik: It is stated m 
the introduction . . .

Shri Jawaharlal Nehrn: I have got 
that. I accept what you say. I shall 
look into the matter and I hope our 
Defence Ministry will be less cautious 
in future about supplying information 
in Parliament.

Then there is a small matter. But I 
think Shri Bharucha talked about 
anti-aircraft guns and their use for 
safety. He is right but not complete
ly so in this matter. Anti-aircraft 
guns are not going to protect Delhi or 
any place from attack if an attack 
comes. But anti-aircraft guns force 
the aircraft to fly very high. It would 
not hit the aircraft if it flies 20,000 
feet or 30,000 feet high. There is 
nothing more frustrating than an air
craft coming over an undefended city, 
flying low and picking you off one by 
one. That is a terrible experience and 
I saw a bit of it in Spain long ago. 
The moment one or two of your air
craft go up or anti-aircraft guns are 
flred, immediately they fly much 
higher and immediately the safety 
margin increases because if you 
bomb—I am not talking of modem 
scientific bombing, but if you bomb 
from 30.000 feet the chances are nine 
to ten that it goes to the fields and 
misses the eity altogether. Also, it is
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psychologically satisfying for the pee* 
pie in the cities to hear these guns 
firing; whether they hit or not is 
another matter. They feel that some
thing is being done. It has that effect 
and it is an important effect. But this 
can only be done, of course, at various 
special places, cities, etc., and towns 
all over.

I am sorry I have taken so much 
time but what I really wanted to talk 
about was our broad policy in regard 
to defence. In one sense it is clear 
that in this atomic war no country 
can defend itself, i.e., against atomic 
weapons and the like. We certainly 
cannot. We have not got them and 
we do not propose to have them, at 
least the atom bombs. But even in 
an atomic war there is a kind of 
defence that you can indulge in. If 
a hydrogen bomb falls in the country 
I do not know what the result would 
be. But first of all we think in terms 
of defence and not offence. I know 
that it is difficult to draw a rigid line 
between the two, but there is a differ
ence. There is some difference. We 
are not likely to have bombers to 
bomb a place a thousand miles away. 
We are not interested. We are not 
going a thousand miles away. We 
will rather have something which will 
function near our frontiers to defend 
them if necessity arises and not go 
very far. That applies to the Navy, 
that applies to the Air Force and that 
applies to the Army. But even in this 
atomic war, subject always to the fact 
that if the hydrogen bombs fall here, 
well, they create havoc in a large part 
of the country, but even if such things 
happen I would expect, apart from 
the horror caused and disaster caused, 
that an invasion cannot take place by 
hydrogen bombs. An invasion takes 
place bv land arm'es, and land armies 
can be resisted then by land armies 
or bv Navy or whatever it is. There 
is a big gap between a total destruc
tion of a country and a part destruc
tion by hvdrogen bomb and the rest 
of the country and vet preventing the 
attacker from landing or if he lands 
fighting him. In other words, you 
cannot defeat the enemy but you can
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make it terribly hot for him. You 
can make it a difficult proposition for 
him. You can make it a proposition 
that is not worth while for him. That 
Is why with a competent Army like 
tl»« with only conventional weapons 
it can be done.

Secondly—and let us be quite frank 
about it—as 1 just now said, there 
has always been a risk of some conflict 
with our neighbour country. I am 
convinced personally that there is 
very little chance of it for a variety 
of reasons. I am convinced that most 
people in Pakistan realise that. Never
theless, there is the outside risk. One 
eannot afford to take it.

Take this question of our purchase 
of those bombers last year—the Can- 
berras. Our appraisal of the situation 
was that there was danger to our 
country at a certain time a few months 
ahead. It may have been a wrong 
appraisal, but it was an appraisal. Our 
second appraisal was that if we have 
these bombers, the danger will not 
arise at all. The mere fact of our 
having them will prevent that danger 

‘ arising. All this was guess work, if 
you like. One has to proceed by that. 
We got them. Nothing happened. 
Nobody knows what would have hap
pened if we had not got them. There 
is always that kind of possibility. So, 
to some extent, our defence require
ments have been conditioned by these 
factors. Not in consideration of a 
great war in which we might be 
involved; we are not going to be 
involved so far as we can help it in a 
great war. I see absolutely no reason 
why we should be involved although 
we will be involved, not in the fight
ing sense, but in the sense of suffering 
from the effects of a world war. That 
is the position; that is for defence.

All the money that we spend on 
purchasing anything, whether it is 
aircraft or ships or guns or ammuni
tions, is, in a sense, wasted: not
wholly, but wasted in the sense, it is 
an insurance. We have got nothing 
out of it. We have not produced it.

Others have produced it. And, in 
times ot peril, suppose there wa8 
unfortunately a war, we cannot 
replace it  We may not get spares 
for it. We are just helpless. Shri 
S.A. Dange said about some parts 
missing. We are completely helpless. 
Therefore, real security comes in 
producing our own weapons and it is 
better to produce second rate weapons 
yourselves than to rely on first rate 
weapons from abroad. That is our 
whole outlook. Of course, first rate 
weapons as the world produces today, 
we cannot have. We cannot afford 
them. We cannot have them. The 
sort of weapons that we buy from 
whatever country it may be are 
really—let us be frank about it— 
weapons that they have more or less 
discarded. They have gone to new 
types of secret weapons which they 
do not sell. Tbose weapons that have 
become well known, they sell, because 
they do not want them. They are 
good enough for us and we buy them.

The main thing is the building of 
the industrial base as I said, even 
risking having second rate weapons 
provided you produce them than rely
ing on first rate weapons whifeh come 
from abroad, which you may not be 
able to replace by spares or by some
thing or other. That is the broad 
policy. That is a policy based on 
defence only: not offence. Of course, 
politically that is co-ordinated with a 
policy of friendship with other coun
tries, which is very important, 
because, this policy of friendship itself 
is a greater insurance than anything 
else. And secondly, trying to build 
up the industrial base both for defence 
and other things and being vigilant.

May I. Sir, repeat, in conclusion, I 
have already referred to Pakistan 
several times in the course of my 
remarks, because I wanted to speak 
frankly as to how we look at these 
matters. But, I do not think there is 
going to be any war with Pakistan 
now. tomorrow or later. I do not 
think so. I cannot say if you ask me 
honestly that 1  rule it out absolutely:
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I can't I have to prepare for a risk. 
I do not think it will occur. I do not 
think the people or the rulers of 
Pakistan are not wise enough to do 
it. We certainly are wise enough not 
to do it  And, i1 by any dismal chance 
thit occurs, I do not see why Shri 
U. C. Patnaik or anyone else should 
needlessly get perturbed or excited 
about it.

I regret, lor the reasons that I have 
stated, I cannot accept the Resolutions.

Mr. Speaker: Need I put to the
House Shri U. C. Patnaik’s amend
ment?

Shrl U. C. Patnaik: I do not press 
my amendment.

Mr. Speaker: The other amendment 
is not moved. What about Shri 
Naushir Bharucha’s Resolution?

Shrl Naushir Bharucha: 1 shall 
very briefly reply to the points raised 
by the hon. Prime Minister. It was 
not my intention to have any roving 
enquiry in bringing forward this 
resolution. In fact, there were certain 
definite propositions which, had a 
committee been appointed, could have 
been placed before it.

I would like the hon. Prime Minister 
to appreciate that, notwithstanding 
anything that one may do by way of 
armed defence, it is possible complete
ly to knock out a city without your 
armed forces being able to help in the 
slightest degree. Eventualities like 
that have to be taken care of. These 
tire matters which I cannot speak out 
here openly in Parliament, and they 
would raise such grave issues that the 
pattern of defence is likely to be 
affected, and I am convinced that peo
ple in authority have not applied their 
mind to this aspect

I repeat that it is possible to knock 
out a city of over a million people 
completely in a matter of a few hours 
without year armed forces ever being 
useful in preventing it.

Secondly, the Prime Minister has 
said that if we talk of civil defence, 
people might get panicky. I ask: 
while there is peace is It not better 
that people should be panicky a little 
to begin with and gradually, with civil 
defence training, learn to conquer 
their panic, rather than, when a war 
comes and there is panic all round on 
account of the war, there should be 
more panic because people are not 
trained in civil defence?

This resolution has been useful in 
one respect. At least we have known 
the policy of this Government in the 
matter of civil defence, and that policy 
is that they are going to do nothing 
about it. I differ in principle from the 
views held by the hon. Prime Minister 
in this respect. I believe that lor a 
nation civil defence is absolutely 
necessary because it is not merely the 
army that fights in a total war, it is 
the nation also; and if the morale of 
the nation is not kept up, if the home 
front cracks, then it is immaterial 
what type of armamentr, you have, you 
can never win the war. I am there
fore of the opinion that civil defence 
is absolutely necessary.

It is true also that civil defence, In 
order to be efficient, may have to be 
comprehensive and may become very 
costly, but in times of emergency it 
is better that we should have a skele
ton of a plan rather than none at all.

The hon. Prime Minister has said 
that it is no use having radars unless 
you can afford to have a chain of 
radars suitably spaced and a chain is 
too costly. Because it is too costly to 
have a chain if you have radar at one 
place, a gap and radar a few miles 
away . . .

Shrl Jawaharlal Nehru: May I
correct the hon. Member? We have 
got radars. It should not be imagined 
that we have not got, but I said we 
cannot use it in the perfect sense of 
a complete barrier.

Shri Nasshir Kharuoha: That Is
exactly what I an  coming to. Radar,
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in order to be really effective, must 
have an unbroken chain, so that air
craft passing through any place can 
be detected, and if today we have not 
that unbroken chain, then probably 
there is wastage of money on radar. 
It is obvious.

Secondly, he referred to anti-air
craft guns. He says that aircraft can 
be made to fly high. That is true, and 
I think it might be good to maintain 
the morale of the people, to have a 
few anti-aircraft guns. But the point 
I am making is that when there is a 
huge sprawling city, even from a 
height of five miles you can easily 
drop bombs indiscriminately and the 
enemy can achieve his main object of 
striking terror in the mind of the 
civil population. Therefore, what I 
wanted is that we should have a com
mittee which would consider numer
ous such other points. It is no use 
saying that we will not have civil 
defence because people will become 
panicky. Supposing a war starts with 
very conventional weapons and incen
diary bombs are dropped in tens of 
thousands over cities, if people have 
not been given rudimentary training 
to deal with incipient fires, what is 
going to be the position at your cities? 
If people are maimed and their limbs 
are fractured, if we have not got 
ready a civil defence organisation in 
the shape of first-aid parties, if we 
have not got civil defence parties in 
the shape of rescue parties, what is 
going to be the morale of the people? 
Will not the people then become 
panicky? I say it is a question of 
taking the small risk at people becom
ing panicky. It is much better that we 
should take it now while there is peace 
when we can control the panic, rather 
than to find that we are involved in 
a war and we have got no plans and 
then, there is Qanic and chaos all 
roin&L Remember, with chaos in the 
ngitlon, your army cannot fight. I am 
very sorry the hon. Prime Minister 
feels that way. He says he takes that 
responsibility. In a parliamentary 
democracy, what is the responsibility

of a Minister? At best he can resign. 
But that cannot restore to the nation 
a civil defence organisation. Anyway, 
I think that I have done my duty in 
moving the resolution and focussing 
the attention of Government on this 
issue. May be, perhaps later on, I 
might be able to persuade the Prime 
Minister or the Government in the 
Defence Consultative Committee, but, 
for the present, I do press the resolu
tion, because I feel that the attention 
of the people must be focussed on 
this grave problem.

Mr. Speaker: I shall put the resolu
tion to vote.

The question is:
‘This House recommends that 

in view of the far-reaching scienti
fic and technical developments in 
the field of defence, a Committee 
consisting of Members of the Lok 
Sabha assisted by technical ex
perts be appointed to examine 
and suggest changes in the exist
ing pattern of military expendi
ture.” .

The motion was negatived.I
Mr. Speaker: Now, we shall take up 

the half-an-hour discussion.

Shri Panlgrahi (Puri): May I move 
my motion?

Shri Tangamanl (Madurai): In the 
Committee on Private Members' Bills 
and Resolutions, 2i hours were allot
ted, and the time was so fixed that 2 
hours and 29 minutes were to be taken 
up today for Shri Naushir Bharucha’s 
resolution in order to enable the next 
resolution to be moved.

Shrlmati Sena Chakravartty (Basir- 
hat): Let it be formally moved.

Mr. Speaker: In whose name does 
the next resolution stand? That is in 
the name of Shri P. R. Ramakrishnan.

Shri Paatgnki: But Shri P. R. 
Ramakrishnan is absent
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Mr. Speaker: It waa only the next 
resolution that was allowed to be 
moved. . . .

Shri Fanigrabl: But it that hon. 
Member is absent?

Mir. Speaker: Not the next alter
next.

Shri Fartgrahl: But the Mover ot 
that resolution is absent.

Mr. Speaker: Therefore, we go to 
the other work.

Shrlmati Rena Chakravartty: Nor
mally, what we do is we just allow 
the next one to be moved formally. .

Mr. Speaker: But this is next after 
next.

Shrlmati Beau Chakravartty: That 
is immaterial.

Mr. Speaker: When the Member is 
absent and does not move, then the 
next after next is taken. But if he 
is present and does not move, then 
what should be the position? All 
right; we shall think of that on that 
day.

17.28 hrs.

RESOLUTION RE COMMITTEE TO 
ASSESS PROGRESS OF LAND 
REFORMS IN THE COUNTRY

Shri Panlgrahl (Puri): I beg to 
move:

"This House recommends that a 
Committee consisting of 15 mem
bers of Lok Sabha be appointed 
to assess the progress made so 
far in the matter ot land reforms 
all over the country and to submit 
its report to the House as early as 
possible.”

Mr. Speaker: This will stand over 
to the next day.

11M  hrs.
•WEEKLY SCHEDULED FREIGHTER 

SERVICE BY AIR INDIA INTER* 
NATIONAL

Mr. Speaker: The Deputy Minister 
of Civil Aviation may make his state
ment.

The Deputy Minister of Civil Avia
tion (Shri Mohluddin): With your per
mission, I wish to amend the reply 
given by me to part (c) ol Short 
Notice Question No. 2 on the 27th 
November, 1958, in the Lok Sabha.

In giving the terms of the contract 
between Air India International and 
Seaboard and Western Airlines, I had 
mentioned that the quantum of gross 
revenues earned from the carriage of 
traffic on the India-U.K. route shall 
be apportioned on the basis of 80 per 
cen. to Seaboard and Western Air
lines and 20 per cent, to Air India 
International. This was based on the 
suggestion made by Air India Inter
nationa] to Seaboard and Western 
Airlines during the negotiations. 
According to the terms of the agree
ment, the relevant provision is that 
Air India International will receive 
15 per cent of the gorss revenue 
earned for the carriage over the 
sector U.K.-India and vice vena, for 
the first six months, and thereafter, 
the rate of remuneration to the Air 
India International will be increased 
to 20 per cent.

I regret that the information I gave 
to the House on the 27th November, 
1958, was not wholly correct.

Mr. Speaker: Does Shri Basumatari 
still desire to raise this half-an-hour 
discussion?

Shri Basumatari (Goalpara—Reserv
ed—Sch. Tribes): Yes.

I beg to raise a discussion on the 
Short Notice Question regarding the 
announcement made by the Air India 
International about the running of a
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